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[Shri Banka Behary Das]
House that the Supreme Court judgment
concerning that affairs should be scrutinised
and some guidelines should be given to
every State . . .

MR. CHAIRMAN: You are making a
speech.

SHRI BANKA BEHARY DAS: Otherwise,
| am afraid the communal elements will take
advantage of the situation.

[THE DEPUTY CHAIRMAN in the Chair.]

SHRI BHUPESH GUPTA: The Gov-
ernment should make a statement.

THE DEPUTY CHAIRMAN: It has been
taken notice of by the Government.

SHRI BHUPESH GUPTA: It does not take
notice of anything. You know it, Madam.

MOTION RE REPORTS OF THE
UNIVERSITY GRANTS COMMIS-
SION FOR THE YEAR 1965-66 AND
1966-67—Contd.

THE DEPUTY CHAIRMAN: Mr. Krishan
Kant, you have taken ten minutes. You may
have a little more time. Three hours have been
allotted and there are many speakers. ..

SHRI BHUPESH GUPTA (West Bengal):
A whole day has been allotted.

THE DEPUTY CHAIRMAN: Anyway, we
shall carry on with one hour lunch break and
at 4.30 the Minister will be called to reply.

SHRI BHUPESH GUPTA: No, Madam . ..

THE DEPUTY CHAIRMAN: Let us not
waste more time. Mr. Krishan Kant.

SHRI KRISHAN KANT (Haryana):
Madam, yesterday | was dealing with the
question of standards. | know that the
University Grants Commission has started
some Centres of Advanced

Study and Summer Institutes. As far as the
Centres of Advanced Study are concerned, it
is a very good innovation, but as regards the
Summer Institutes | am afraid the whole
purpose for which they were started is not
being fulfilled. Many of the teachers who go
there come back and tell fe that it has become
a routine affair. Good teachers, efficient
teachers do not go there and they do not
participate in that. This is one of the
complaints which | have received. The
difficulty with us is we have a new idea, we
have a good idea, but after some time it
becomes a routine affair and the freshness and
inspiration with which the idea started does
not continue. It does not fulfil the objects with
which we started it. The malady in our affairs
is because our standards are going down.
There is unrest among students. The main
reason is the academic atmosphere in the
country has not been well developed. | know
that the University Grants Commission has
launched many things and has also
recommended that the discipline of students
should be improved and so many other things
should be done. They have recommended the
appointment of deans of student welfare,
provision of reading seats, provision of
teachers' rooms, etc. | am afraid, in spite of all
that may be provided—more money may be
provided and it should be provided— the
problem will not be solved. The unrest is not
mitigated. The inner conflict among the
students will not end. (Interruptions) Madam,
Mr. Mani is there engaged with the hon. Mini-
ster. Please come to your seat.

SHRI A. G. KULKARNI (Maharashtra):
You and Mr. Mani do not go together at all.

SHRI ARJUN ARORA (Uttar Pradesh):
He does not like Mr. Mani.

SHRI KRISHAN KANT: Madam Deputy
Chairman, | was coming to the state of affairs.
Our examination system has also become a
routine affair. Copying has become a national
habit. You must have heard so many reports
about how people carry on copying without
any invlgilation. Even if all
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the money and all the facilities are
provided, the main thing is the academic
atmosphere which needs to be created in
this country. We know what is happening in
foreign countries, in France, in England, in
Germany and inthe USA. They have got
more money.  That is true.  They have got
better facilities. There the student unrest
is different, though it may look one.  The
unrest in India is in a different category. It is
in a  different atmosphere. ~ There  are
two main things which a student in a college
or school wants. He faces two challenges.
One is the challenge of a good career
afterwards and the other is the challenge of
idealism, new  ideas  to build up a new
society. These two challenges always face
him, they  always goad him, they inspire him
to go forward. But what do we find in this
country? The challenge for a good career the
desire to work is not there, because of the
economic situation in the country, because
of what is  happening in this country, because
of the way in which democracy and other
things function in this country.  As regards
ideals, I think it has been the biggest failure of
the parties, whether it be the Congress party or
the Opposition parties. ~ We have not been
able to bring this idealism before our younger
generation, which  wiH goad  our students.
What do we And even today? Students would
like to go to an amphitheatre, to go to a place
where film stars are there, where playgrounds
are there, but they would not like to go to a
place where the national leaders are there.

SHRI ARJUN ARORA: Because the
national leaders are no more their heroes.

SHRI KRISHAN KANT: Madam, | would
like to_ refer to what Lord Ro-bbins has
said, which applies equally to our country:
"The political leaders are not a particularly
distinguished lot. In recent years they have
been utterly second rate." That is one thing
which has really come up, for which all of us
are really responsible. But what happens?
Some of the Ministers in the States, either
Education Minisers or other Ministers, have
nott

even gone up to the university campus.
How can they inspire the students with their
ideals? (Interruption.) | say this is one of
the most important things.

SHRI P. C. MITRA (Bihar): There was
less disturbance of students in Punjab.

SHRI KRISHAN KANT: | think Mr.
Mitra perhaps wants an uneducated man to
be a Minister. | do not know what you
want, what you  are driving at.  The
main  question here is that a proper
academic atmosphere needs to be created.
What is required is that we should have a
Vice-Chancellor who really inspires the
students. But the difficulty is that the
Vice-Chancellors have to face
elections. There are elections to the
Syndicate, to the Senate. The whole process
of election has so vitiated the atmosphere
that first class people do not like to come
forward . What we find after independence is
that Vice-Chancellors are appointed on

political considerations or other
considerations. Many of theD. P. |Is.
become Vice-Chancellors. They are

merely administrators. They do not inspire
the students. Herein the malady lies. The
whole process of election in the
universities must be stopped. That is one
basic thing which needs to be done.

Secondly, there is the problem of
discontent among the students.  There is a
gap between the generation which rules this
country and the rising generation.  There are
two reasons for that. One is they feel that
their rulers are quite distinct from them.
Secondly, the industrial and technological
revolution now taking place in this country
has created this gap. The older generation
which was born and bred in the age of
classics, as you may say, cannot understand,
visualise and feel the inner urges, the inner
responses of the new generation that is
coming up. Science and technology have
brought  new material changes.  Along
with that they have brought new changes
in values, new social values and new
values based on science and technology.
Those old values have gone. ' These
young students of today are not
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[Shri M. M. Dharia.] prepared to keep
their faith on the older values. Those values
were based on spiritual faith and other things.
The present generation belonging to this age
of science and technology is not prepared to
have those values. So, this gap which has
come up in the two generations needs to be
bridged. How is that to be bridged? I think in
ibis connection we have to go back to what
Lord Robbins has said. We must admit that
we have failed in our leadership. The only
thing is we must make these institutions such
places in which excellence has got precedence
over mere majority. In democracy what do we
find? Mediocrity is coming up.

The President of a union must be a person
who gets excellent results in the university
examinations. If that person is made the
president of the union, it means excellence
will have precedence, that it will become the
ideal of the students. It has happened in
Oxford and Cambridge, probably in some of
the universities in Patna and some other
places. In the same way the union should
consist of best men in Political Science,
Chemistry, Physics, Biology, Zoology, and so
on, so that the union becomes a group of
people who are found to be excellent in the
university, and then they will become the
ideals of the university students. The best
sportsmen should be there.

THE DEPUTY, CHAIRMAN: Now you
wind up. You have taken 20 minutes.

SHRI KRISHAN KANT: If this innovation
comes, | think this itself will create a new
atmosphere. It is not that a person who will
spend money will win the election in the
union. It is not that a person who can create
more noise will win the election, but it is a
person wh is excellent in education. We must
have respect for excellence which we used to
have. This is one suggestion which | would
like the hon. Minister to consider and get
implemented at the earliest possible time in
all the universities. Secondly, such unions
will be very careful about the type of teachers
that are selected. They will be vigilant.
They want to

create excellence in the university. They want
to be vigilant about the teachers selected. |
have got to make one suggestion. The teachers
who do good work, who publish papers,
should be given special prizes, special incre-
ments, special inducement so that they can do
that work well. That is how good type of
teachers will come.

The other suggestion | would like to give is
there should be an interchange of professors
from one university to another. The
interchange has stopped and barriers are
created. It is necessary that teachers of one
university should go to another university.

THE DEPUTY CHAIRMAN: Please wind
up.

SHRI KRISHAN KANT: The last
suggestion | will make is regarding in-
volvement of students in the preparation of
syllabus and in the management of
universities. They should feel that they are
participants, that they are one with the
university. It is they who have to face the
problems. It is time that we in India take a
lesson and have a proper participation of
students in the functioning of the universities,
in the functioning of education, because it is
they themselves who have to build up their
own future and a new social order.

SHRI M. M. DHARIA (Maharashtra):
Madam Deputy Chairman, it is with a sense of
responsibility and heavy heart that | am
participating in this debate today. It is true that
this country has an Education Minister who is
himself an educationist' who is well versed
with the problem more than we the ordinary
Members in this House. Even then, having re-
gard to the reports of the University Grants
Commission and having regard to the situation
that exists in our country today, | feel that we
have been lacking and we are the cause of the
present unrest that we find particularly among
the youth and among the students of this
country. It is true that the students of the
world, the younger generation in the world,
are on revolt. It is equally true that in this
country today we also find that
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in various  university ~ campuses, in
various colleges all over the country the
students are mobilising and  for minor
reasons there are disturbances which are of
a very serious character. Madam, why does it
all happen? Is it not a fact that the time has
come in this country when all of us, without
any partisan leaning whatsoever,
should dispassionately consider this
problem? | feel, Madam, that the
younger generation and  particularly the
students today feel that their future is
absolutely insecure, that it does not at
all hold any guarantee whatsoever. When
they find that 10 lakhs of educated graduates
are loitering in the streets for
employment, when they find that 80,000
engineers— last year it was 40,000; but since
June onwards it is 80,000—remain  unemp-
loyed in this country, when they  find that
20 lakhs of students appear for
Matriculation or S.L.C. or equivalent
examination in this country out of whom
at the most 10 lakhs of students pass—it is not
that much also; and out of those who pass,
even from this report it is clear that at the

most 2,20,000 or 2,30,000 are admitted
in colleges or technical institutions. And one
to two lakhs are  lying idle in their own

houses throwing away their efficiency, all
their talents.  Out of the 20 lakhs, 16 lakhs of
students are those who have either passed or
reached that stage of matriculation and who
are in the age group of 15 to 17.  They are
just thrown into the valley of frustration.
May | warn the hon. Education Minister that
within the five years to come, he will find one
crore of youngsters who are either
educated up tothe Matric or who are
matriculates having no future, having been
thrown into the valley of frustration. How can
you expect any quiet or  calm  from our
youngesters when they have  no bright
future? What else can the Government expect
in this country except the present violent
disturbances that are occurring here and
there? It isa most volcanic situation. If
we do Jiot act, if we do not immediately take
proper decisions and act, | have a fear
that the whole democratic set-up of this
country will be in danger, |have a fear
that the whole society "will be held to
ransom.

On the background of this whole situation,
when | read these Reports, | find that even in
the Reports there is the confession of the
University Grants Commission that the
standard in this country is fast going down. It
is true that in this country we have made a lot
of provision after independence for
education. The number of students in 1950
was to the tune of 2i crores in schools and
colleges; it reached nearly five crores in
1960. And today there are more than seven
crores of students in schools and colleges and
other institutions. This number is larger than
the population of France or England. So, | do
not mean that the problem is not serious, | do
not mean that the ways are also simple. It is
not my suggestion. But at the same time, how
can we forget the seriousness of the
situation? And in that context, if we look at
this Report, we find that in 1966-67, the
number of students in colleges and
universities was 19,49,012. It increased by
2,20.239 in relation to the previous years. If
we refer to the staff, what is the situation? In
the year 1964-65, the number of the staff was
63,483. In 1966-67 it was 78,351. If we refer
to the staff-student ratio, what do we find? It
is most disconcerting. In the year 1960-61
the : ratio was 1 to 15.3—for one member of
the staff the student ratio was 15.3. In 1961-
62, it was 1 to 15.5. And in 1966-67, itis 1 to
18. So in 1960-61 the staff to student ratio
was 1 to 15.3; it has gone up to 1 to 18 in
1966-67. It is absolutely against the
recommendations made by the Education
Commission of which the hon. Minister him-
self was a member.

Similarly, if we refer to hostel ac-
commodation, the percentage of students in
hostels was 19 in the year 1964-65. Today,
this percentage has gone down. It is 17.6 in
1966-67. Had the recent Report been in our
hands, we would have seen a further
deterioration in this country.

Is it not a fact that the Education Minister
recommended to the Government that 6 per
cent of our national | income should be
invested for educa-| tional purposes? What
happened to' that? Our national income
is to the
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tune of Rs. 20,000 crores. Even according to
their modest estimates when the Education
Minister requires 1,200 crores of rupees, from
these Reports we find that they are not getting
even Rs. 600 crores. If we are not prepared to
take into consideration the fate of our
education, what is going to happen?

In this context, may | refer to some of the
suggestions made by the  Kothari
Commission? While speaking about our
national objectives—paragraph 1.20— they
say—

"In our opinion, therefore, no reform is
more important or more urgent than to
transform education, to endeavour to relate
it to life, needs and aspirations of the
people and thereby make it a powerful
instrument of social, economic and cultural
transformation necessary for the realization
of our national goals. This can be done if
education.

—is related to productivity;"

May | know from the hon. Minister to what
extent it is related to productivity?

Then they say—
"This can be done if education

—strengthens  social and national
integration; consolidates democracy as a
form of government and helps the
country to adopt it as a way of life;

—hastens the process of moder-
nization; and

—strives to build character by
cultivating social, moral and spiritual
values.

All these aspects are inter-related and in the
complex process of social change, we
cannot achieve even one without striving
for all."

These were the national objectives that
were then suggested and recommended by the
Education Commission. It was under the
Chairmanship of Dr. Kothari and Dr. Sen was
also a member of this Commission which has
produced a valuable Report.

Then, speaking about the objectives of
universities, what do they say? We are
concerned with the University Grants
Commission. They say—and | am referring to
paragraph 11.02 on pages 274 and 275—

"In broad terms, the functions of the
universities in the modern world may be
said to be:

—to seek and cultivate new
knowledge, to engage vigorously and
fearlessly in the pursuit of truth, and to
interpret old knowledge and beliefs in the
light of new needs and discoveries;

—to provide the right kind of
leadership in all walks of life, to identify
gifted youth and help them develop their
potential to the full by cultivating
physical fitness, developing the powers
of the mind and cultivating right
interests, attitudes and moral and
intellectual values;

—to provide society with competent
men and women trained in agriculture,
arts, medicine, science and technology
and various other professions, who will
also be cultivated individuals, imbued
with a sense of social purpose;

—to strive to  promote equality and
social justice and to  reduce social
and cultural differences through
diffusion of education; and

—to foster in the teachers and
students, and through them in society
generally, the attitudes and values needed

for developing the ‘'good life' in
individuals and society."
So, in the context of these recom-

mendations, when | look at these Reports, |
find that they are frustrating, very
discouraging. And in the present phase it is
not possible for us to meet the great challenge
of the youngsters and the students. And from
that point of view, may | know from the hon.
Minister what he and his Government intend
to do in this respect? I am sorry, the poor
Plan has been
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given a holiday. |1 do not know how long it
will be on holiday. "Approach to the Fourth
Five Year Plan" was just laid on the Table of
the House. And it is really very shocking that
under 'Social Services'—at some page, page
25—only one or one and a half pages are
devoted to education. It does not make any
reference whatsoever to these valuable
suggestions made by the Kothari Commission.
What is this? If the Government is going to
say that there are no resources in this country,
I would like to say today that the resources are
there but that the Government is not prepared
to take firm action. What about the black
money of Rs. 3,000 crores? Is it not possible
for us to mobilise that money? Out of the
import and export business you can get Rs.
200 or Rs. 250 crores. So far as gold is
concerned, if these students and youngsters
are motivated to the extent that they are
convinced that if hidden gold is brought in the
use of the country and the society, even
allowing a woman to have ten tolas with her, |
have no doubt that gold worth Rs. seven
thousand crores or more could be found by the
Government and the whole foreign loans
could be immediately given away by the
country. This is the potential of this country.
Is the Government prepared to take that
decision? The Government is not prepared to
take any decision. On the contrary, what do
you see in the suggestions made by our own
Ministers regarding the investment of foreign
capital here? | can understand that we may
require foreign capital for modern technology.
Is it not a sign of slavery? Every one of them
goes round with a begging bowl. Why should
we create that atmosphere in the country? We
are not prepared to mobilise resources.

Madam, through you, | would like to warn
this Government that it is not political parties
who are ultimately going to deliver the goods.
The University Grants Commission has
rightly said that these political parties should
desist from mobilising students for their
political ends. And if we want
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the political parties to desist, at the same time
it is the duty of the Government to see that
students are not made the victims of hese
political parties. There is a feeling in the
minds of the students, which has got to be
removed, that their future, after all, is not at all
secure, that their career will not be secure
unless they revolt. If that is the attitude of the
Government, it is no use blaming the political
parties, it is no use blaming the students. For
that the Government should blame itself
particularly at a time when we have an
educationist as our Education Minister which
never happened in the past.

Madam, | have gone through all these
reports and | have come to the conclusion that
during the last twenty years since
independence we have failed in having a
national policy on education. If we at all want
to have better standards of education, if we
want to mobilise this trend of the youngsters
for attaining our social objectives in the
country, for creating better circumstances and
opportunities in the country, | feel a national
policy on education is the urgent need and the
guidelines are given here in the Education
Commission's report. There is no need for
appointing fresh committees in this country.
We have enough good and valuable reports.
The question is whether the Government is
seriously thinking of implementing the
recommendations about the Fourth Plan
needs. Madam, | make the demand: let the
hon. Education Minister insist in the Cabinet
that the Fourth Plan should have as one of its
recommendations that 6 per cent, of our
national income should be spent education in
this country.

Madam, look at the several aspects of our
education today. What are these examinations
today? These reports are there before you.
The students are just being massacred. They
appear for their examinations annually. It is
these annual examinations which decide their
fate. Why? Why should every-day reports and
weekly reports not be taken into considera-
tion? Russia, France and other countries have
proved that that is the proper way of
educating students. Why
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should students be the sufferers? They are the
victims for our sins. Are you not prepared to
rectify our own sins? That is my question to
the Government today.

Madam, what was our performance at the
Mexico "Olympics? Why do you not try to
find out the potential in the country? If a
proper programme is formulated by the
Education Ministry and if some funds are
made available. | have no doubt in my mind
that within the next four to five years this
country can go to the Olympics and face it
with confidence and bag at least ten gold
medals. France has shown that. You know
how France suffered a setback at the
Olympics and secured only one gold medal
but this time they have secured ten gold
medals. If it is possible for those countries to
find this potential, why should it not be
possible for us to find similar potential here?
But we are not prepared to do that. Those who
are good at sports, those who are fine in
physique they are not at all eonsider-«d.
Therefore, the whole approach shall have to
be changed.

Madam, | feel that basic issues shal have to
be solved with radical action Are you
prepared for such a radica’ action?

Madam, we always speak of revolu tion.
We say every day that demo cratic
socialism is a  success in  thi: country.
But if democratic socialisn is to be a success
it cannot be success ful with futile slogans.
This vast gul between the  performances
and  thi speeches shall have to be bridged.
Bu how are we going to do it? That is th
problem, and from that point of viev may |
urge upon the hon.  Education Minister, if
you do that this House will be with you.
You raise this point in the Cabinet and we will
be with you. I will go a step further and say

this. When the hon. Education
Minister came here as the Education
Minister he sai-i that he is here to  serve the

country and the moment he finds that it is not
possible for him to serve the country he will
be out of the Cabinet. | feel the time has
come when  he should go to that length.
The whole
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House will see to it that his cause is
supported. Madam, | make this suggestion
because | am really pained at the plight of our
youngsters, and | feel that this voice must be
raised in this House. This is the proper forum
and it is in this context that having regard to
all these reports, however discouraging and
frustrating the past policies, he should come
out with a new national polic3' on education
followed by performance. | hope he will do it.

o m¥ wgrer (fawet) : =T,
gfrafedt g wftom #r foid g
qR & AT IAF AE A1 TE@EL, A
for s gER A & fowery & &% 7 faad
T, 7 ww T AT ) AT iEl
| A gt AaT 1 dEnfr Fway  feafy,
T ATT AT T T ATITAGAT & AT ZH
fears T f5 g2 w8 7o famr, o Feeeft
& stae =t fira 2t feafer &, Y A
| Sraear 8, St fradadi S owdEiq
| oo wAEfe wy swed F far zad
feadt smwdan 8, W AR g A
iEfEm qwmwaArafi fify, IWF I
(30 aeEn AR A F  fofaw aamaw
feaz s wgr on @ & | oy & fam
| Tgw ot gz fawdi F uw e Foow
gh W oz faenfadt &1 3@ owwET
g, AW & FAAI F ATG HT IW
w05 § Tiz  faafagi & @ 3o fow
#T IJWA 49 FANOAT 7 AT D
frenfaat #1 & o W =1 o wa%
sfaFR wET, o 95w oW % fea,
frarfaai & vw ofe w1 oo fear, s
T FH THA FT AT A GF ;T AT W
a4 §  mmraTAl & ot faEeor @En
Iaq wigw g fa 39w & frfere
l T—he looked at helplessly—3g AR
FFT I I aETH 1 TaET W 9w
ag T & g, At TaH wERe 6
L gT g, At gw aw Anr ot g dEe
orfwa g grfemi F9Td # O g
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AT T AFT 4, AR 7 FAT qETAT QAT WEHIT FEWAG F ! JoAToHTe T
& 8, a weAr ) frar w7 wwgw &, AfwETdT T dvw € gu W T

forear 3 g & oftw gard Bw § fimar
FAH WA @d g @ g ag fad
T AT AET A @I E ATFgTFA T
Iz o1 gw  fogr 7 S v A 7 o
W@ E, TE S oW 0N A, T
gz ot feopefy @, for feomft %7 o
afz gw @id a7 w&@T A s arer it
arer & frawwi @, avw wv fmam s
qurd §F fag  famd s fomar 1 w94
F e 2, gww df sgREET @R
Furdt s R qw oAy oWt #r
TS T # A ¥ wn & faa I
T Tl fwar |

qa fapay o4y 5 wfq agg sz &)
# AT §, TAT IAE AW F AT F
forer srarerr Y gt a o favar et
forear sofr & wq & famr | R wEE o
Iowq 4, 918 T 9E4t W ag fFad &
ara w3 g, fag ag fovar ookt adf 9
AT gas frag & srfaw w7 97 SeEwway
W& 1 Ffee e uw foer el Ay
fsm o0 & @ oo WA F owm W
T fover & @ F qure g, WIWF
famaframedt & oz ox Gar amgHEsT
T fe gwagas fvdw & vagaw
g % fwiw & fove e, S9F1T S,
wRE? frak mImglH a7k
faerrft aiEew @F TE AR AW E A
JOFT qLq AT H Zaa ¢ e afz wg
ey @ foen & wdr wd e fei %
et fwmr % fomr fof ot o ofx |
75 78 faer & st wE § fer gy
are ®v, oiwi w7 AvE F, 9 F AW
waT w%, fwdt w8 @ W w7, fedt w7
@ 3w FT A0 At e F v §
IR AT T F mﬁf&aaﬁwi

TN ST FCTAGIE | qH qBATE ;|
o wg few A e e FA H

a<E = 3y £ ar Y, awak |WE AT
T IZ I AGE Y I@EHY GG TS
tar wlifosow gmiemas g ?
WTHE F TN AT g A A A Aty
wgaAT § A1 TN g FA FT T
&Y qweAT, T IAS AL ANA AL . . -

THE DEPUTY CHAIRMAN: You can
continue at 2 o'clock. The House stands

adjourned till 2 p.m.

The House then  adjourned for
lunch at one of the clock.

The House reassembled after lunch at two
of the clock, THE DEPUTY CHAIRMAN in the
Chair.

THE
Mahavir.

ﬁoﬂ)’fﬂztiﬂ 1m,ﬁm
& @ ar e foar &Y feafy amer gare
Tor & wAraSTTR A ) TG TR AGT &
FAF]  TITHT AT ENIT ST T FET
o1 g § T ag feafa fewew @ @i
AT AR AT AN, Fw M A @
focgtes F1 7 F99 q@w  qfew IqH
AT A AT TE E KT AW ATAATHT
TEgE iR wgasT Wi #r A e
T X T 2, sfrEgm AR { A
AYS, @1 gy fomars & fF godtedo
# Foive oiie 39% ows Fa ag qaad
e fora wrerer g, feaefy ofrafafear
7 an i, fw dvquem  Wegw
T | TH IFTT AT AT ATGT §, WEIEHT §,
7 Aw a g e g eI s
7 &, Zifwme wrpm w3 § v At
b STEE FT & AF &Y ISqUEH AregH
FT G § AT AR FTOFH EHI
gATafaérs #T W1 & | F Josirode
w w7 ag 3 fy girafeds adr v
A, 3T gAATEETS FT AT H AEETAAT
uF WHET IAdT 9, agr 9T 97 A
T gt 7 frw 8%, ww uF gdmafwey

DEPUTY CHAIRMAN: Dr.
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[wre sk werre]

(W guRT oA e e S &

FOR A A A Ty A e | A A @ | g S e
% A= fefisrdmdfe 3 % s e fmf TRfearaw E

ymfadrsm d FsmEa deTe@ S ?
ary faenfadi § e 2, 99 e
g wEe gaeE & oW oamarary
ad & AT T @ ardy qmE & v go
WodfTo &1 FIE IeaTAET AE
afz sawrfas 8, ar & sraT =S fF
30 Ty #1 faw F fowoar 3%
& @ ¥ gfarg &6 F fau o s
aferer st sitfamr #Y fag #31 & fag
Fosftodlt #T AL & w7 fFar oM @1
wgl a% i fard @ @ ewrh

gopTe w1 forem & are & ard Aify 3w
ot §t & fF o ot gw 3T AwTEd wir
AT TEL a1 T B AT wraE Aqm A7
qug G AT AT TES TET F
gare @ awm ot arfon dmdr
qraTT ¥ HFE qAAT R 4 | qA AR
AFT T FT FAGT AFL (A qAHT )
e & oF W2 atT wgw o A
g % A 900 v wwr faar
TIT 4T T 9T gy o foer & o
1100 FT squt faar o1 a1 § 1 90
AT 1100 FUT T A HA= A W

go &1 fafas & gy fear @ wgi aF

wo arz g—fw foerr & fam 1300 733
wat faor on s Al AT E 9w
A 1300 FIIZ w97 F1 T 929 924
agi 9% 9gw wE & f&  fover sy S w5
Fgugf® g 300 FO® ww WA
for & amw qg=er o= 1 afer 7w
900 FIT ¥UT AT 70w F=2HT & 700
U B EWUAT A qwAGIy Ty

# fwsr & fom g st | afz ag am
g% 2 1 faw a@ & gwrdr A 797 |
TR S99 IAIE & ATt Arr
vax  afer & fav foer & oo &9 |
g gt wfr | geEr # osaar |
I MIAT 7 agw ww Enfr 1 @ ufr

foy fao awfcdy & smaft ) & @
arfer | Gfiet A & fao @a &
Tt gufdr & m § s g e
A sfarm w1 @ fagr s Zml
off wEwEy  wEEy A1 4g I WEW
T § 1 wTET A1 AT AR avAr
wraE  dfast enfEr & fasm, ww oA
fradi #1 wrewc w1 Sefea T
feaerd T T & g fvar oF w@A
sreffza, wqmEE FH ¢ | KT
4 ¥ T felt gwR & afes @9
FOT A1 qATAW gATE I A femars
A g dqeAragm s oA
gare foar w=f, Fr gwr fawafaare
orar, WAk # ugwa g & feer §
FqT @w a1 ufo Jooew 4 §, o
wrefres 1 afz ooy g dr o A
fogr ®7 391 F oA WX fenE
A H SN I ATEA ) S FS AT
JETEA T, FTCEA G F4, [ TEL

| =/ wWTA, I AT T STERE FE

aeft afe %A faenfami # sy sy
ar  feT TgeeEEr A @ X A ATEr
FE ST gL F 9L T AL IATE FAl A
frzft & foerdt et | wam® T
U ZrA ¥ TATET A AL ¥ AR
F1 AT 5T 3@ FaE w1 OF A
qHT |

forar &1 SR AEAAT UF qEy

| frga gfestm @, oar e gfEa

fom #Y &% adf s MAET 2 W@
iw & f afr st gw faeft Aramsii &
SqTAT @9 AL FT T &, AT A T AT F7
o wA §, Afed TR saerEw w
awaa I wrAw A TR A awmAr
Ffr @a% aft Ioaw w14 & A AT &
et & A =T T AL FAT AT
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qqer ¥ a9 G2 wwn Ay ag dmE
farior & &9 & @97 /% | 9% we=w
T e v F saw g aw & whrew &1
ISAAA A FTFA FT TF | 95
aw a7 femard T @ g fr @ e
=rd qEl fr T @i g 1 gEwr qfonm
B @elFE Srawemr g awaIw A
UL EAT AT AE E | B o ATy A
g dfae w1 &, g §, S A7
WEFE A4IW F FT HA AT Fwm
FE &1 35 fawafaarm & #g fraard
T W Ew mA g fe fa aww @
9 ¥ SUTET 91T WEal g, W1 94 F 480
IAF AT A WA FX F IANT F@ ww
et T & 1 ¥ aTATe T@y i £
St wwaA g, S Teerfaara 8, F
faoafaarem § zaw a & SfeT zord
T TrwArtEaTEt w1 fafaar
wefrerfer ardw ® oArfeae el @)
a1 d @@ wwAar g 8 ag awy o7 anfe
| F A wew g e Agr % warf
g arag w0 adr g€ &, =@ ara A1 feaT
W frgard 7@ 3T 8

Zw At T S &1 ST
HTT TAFT AT ANEA g FHER] AAT GHCH
gwad 21 gaat won feaframEa T
wrpyfzA e §owar g ww
gz fawafaareas & wfe safog @@
F1 77 WA & @7 o w7 =@ 9w
aifer EWft, SEEm @ § OF awaan §
fr gwar AR T @ il
[ Interruptions) s o\t g ar s R
g7 ATA # & a4 e aar @ faas
F77 ¥ fquafaarem § S a ofe sarf
gaft 1w T T St & 9
ferr wdt 2 1 7 90w EAATT ¥, A9
ol ¥, AT AN FAIH, A FAR] D
fommrs 2T 2, a8 14 ¥ Z | TE
q% 1§ AT FOE FA FALNE AT FAO

FAT

figrrr a8 | afz gw 99 A A I
7z fammrd AR TR AT A
qt @z s fEady WA § Q0 @
g &7 A1 AT 2 |

Eﬁ T AT AT %ﬂ?ﬂ'% | [!nrrn'njilirms]
fireely & avze WY foaT w1 AT 8, IEA
St AT AT ATEE &, S AT w4
o g, 99F fgara ¥ vt arern # faas
FTr] #7 red Fri—ardt &1 10 FEW
faeft o § @@ g g—afE TN
adf § feeelt F1 FTAVGEAT FT AEHL
AT AT A1 FH E AW 10 H FEA
drey O3 | o FreEl & @ @ o,
At fafee & fan aar agrrr & f0
40 T w4 s g S fE
!Loiﬂ'of‘ﬁ'o ‘ﬂﬁ'%ﬁq mqﬁgiﬁ
FiwEi #§ gw awdt @ @ | e
FgT a8  fr Fa 6 FIIE 590 T &
fad  wrawrs g o1 wTAS A4 A
®E 37 F1 A T F waw fad an
AT 72 A TR ¥ A T FL AT
i ArrT & W AT EA AT AE A
w7 wE Fw 2 Aw faet W, @ W
i 0w fvar soft 43 & v @
37 A7 ATF & Ara foar &7 =pEEar
W@ g e At AW oF fFe AW W AR
£ AT Ag § AT @ T |

o1 wE s framw & afrafad
greze gafte W AfRAfAEr SR A,
g T 7g W g A R A
a foiz 4 & 37 % AT Ao A
s, wreer forar % gare fFET S,
7 wgfr w1 qgar @ afEw 9 79
gt & fr ot aw =vfgE, W1 Aw wfEd
g for FrE off forer w1 gar fzeel
FaT &% AT qg § ArA AL AFAT |
freeft ag TR AT A FAF
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[ato wr§ mardie]
sax Fzw & faara dtc A1 ey @
dt, e feeelt womam & & 7=
AT FT G A g 4 avfen v
gU, 47 & wsd gu, I & F FI F
agt o fafeew a3 &1 w17 & @2,
Ffwwr ST e arw wman ar fa e
F gaAR fr srm 39 & e @t
Tifed i< o ST AvSET BT ST ATET
T @Y T fmarf 3 g e g @
A F ffd gard awwTe wrE AT
F A1 TR A ¥ Wi 4w 3=
srefrea vawdfeay 3a #t frard Zar 8

w ow g e e g gt
farr warerr A gfaafadt awem S
#r A wifed & ofz ga fmenm =
AT ¥ g i @ Ty @
Memd fma #nn Afagt ag o=
ANTAT W ATAR AIEE TN E |
argar 4t f& sawr sufeafs § fv 77 98
arqw gar & f& faeet § sigT &1 Faw
# = § Tadifa & gwrdl § faeg | #7,
WA F & { @ wT F fEar
st g 1 forar @t w@Em agt v
A IR qeaT & R e st W
fewdt vefafewa @1 &iod &1 o
famr wr v v 7 1 wfy fen o oav
ar %7 A oz fEd a7 eAA F) A aw
Figifas 0 78 e mr 7 foar
A F g A & arg, foer qEe
F af9q § TG EW F 17 A9 AT
o & fom & w0 9 Zeraed el H1
feeeft vefafesivm & garer a8} v mar ?
WE A€ WO AT E, Al 9T W
sfaaer & S AT FX ATATT AZT T
% fa & fea f mw e
@I E HIH 527 X AAHR FT TOTET §
#C ag gure faws € 1 gl qw
g2 & T mg w egrA g 1 qw A
A et 7 feeft qeg & a9 ofad

g | wrE i FTI Y AY gW /HE A
farz &, wfe o= wmary g, dwed
Freft qg G R ag AT § e arew-
IEALT  IA W UHEAA 39 & g% A
7 4, fmew darem 39 &7 UEET™
WHge Al A gfafed ¥
FfaFfai A ¥ vF 7 g1 ar f5 oz
I W1 veweww feur ot At ag gefrer
g &M, g g ax st Faw o am Ay
o & Freor 5 el § @ | e
Fg A diEAr R, S AT AWTT T
Iq 1 qforw 8 f& 9w Ay owETw
frmr | sfrd Roraeg wraw @ fReft
TATET F g% F F1 Frover ey 37 T
2 F Fror o I FTo TRt AwTHT FY
FEY |TaT ™ v |

s g W ag & e w o
FTHI 3 13 3 Y F 98 e o
faermr farre 7Y w00 1 gfrafad sk
faeeft 77 foverr #Y el & s o
F i & o wwem A aE w7 A
frdgm w=r  fmem #ofr wWw 7 &
AWET AT ATAZ ATZA A1 4137 41 ML
afad o wwaed 5 ¥ fow v @
Tiwdifa & waral w1 oS HreE ¥
AR AN L Al o 0 i G A
Farfr wft, Tt ox 4 w=ferw F1 FHA
2| qo g g B frar a5 T &
f& foar sarw & sfieerfei 51 F0
faest @ #1% ara st feard @8 fzar
fom =7 9z ¥ =0 § F@ w@r wAn |
FET T AW w1 I X ATAT AT | TA
F 1 Todfas seams AT q@Etg T8
ATt FTE | ag & F0AAT AEATE |

ﬁﬂfﬂ%ﬁﬁ%ﬁ?ﬁTio Sfro o &
e gart amy wrft 37 F o F gewg
&4 SH T T AT, IA 97 §G WIAT F
AT, TG ATATHAT 1 ATIAT HIT FTATHAT
¥ wara § fowr #1 Sdreqen g9 § 1%
WYY Ay ard Fg & st 1w & quar

FAT 7 {4t a7 #1 qrER A WA | e g frow av, @ AT ¥ frod
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WA #, W% el § oEdmE ¥, %AW
¥ fm g o fawelt & oia grememe Ay
g ot fe oY fradf o worme & o
gTECE I H AT ot TR & FES
78 faer w3, wfawr @ g @rar &Y
# 3 vl P el & o fdee faat
ar fr a9 o w§w A1 6 T ar §ifwg
SIT g} AT AR @9 9X FAT @RS qTAS
feafy seow #wxar § |\ ag feafw o |
arr &, AT AT IR F AR 97
75 g fam fe o foeelt & sfEx
TY wawTw v Jugedts §, F9 fear
et §, faw #7 o9 @ I F O
9 a5 § 59 #1 oy 9% w19 difea
g dwer FE v faelt AT amt 5 Al
10 91t &1 fareAr &Y srravrHad =
o w5 & aifgm, % w9 AT
T e g1, a1 99 ey § O 4
A T AR H FE suer A glar A
= F1 e fgwm R dw gwr @ sie
fre oy 2eW 7 fe o o o
Afeer iy, WY SR AR A W
& fr foft & aige o o w3 i
ar I aE ®d aww g ¥ fred o
7ét faer @ € o 37 @1 afaeT @
fr g & 1 ofom @ & oAy
AT F g Josttodfo HY TN F7 WA &,
gfrafafedt %1 @@ gu W9 &, 9
T T A @y § AR AT A9
Tqqey Iufean A Tas §  Afwe for
71 feafw, I N Twerd A I
fafas or It oY aew Iy o
F AT, YWY, AT WA A T
qfe-om TTH BRT g § AW &
O AT AT w7 g€ } 9@ ST A
FYE FA T Fo Hro die e faardy
T ¢ o A fomr e ) & T OE H
s A AV A s afv & faw
v TF 5 gk e TE v % 59
AT FT WLT AT, IHH T AT FY AT
wr Y, OF a9 A TET H IIA (@A U

I 4% Ha wdrE F w7 § famrd ar @
I TR A QA a1 @, It
43 Fw & swifq &Y AT AT §, AT afq-
Waqr§ IHFT TR H IFAT AT Q@IE
7 fafer agr & @@ @ o A=TO ¥
TR g, gary foar fravy & afasrd
AT Foftotle F@ NI AME ¥
arar §, faaw G % W § s
o fraam g fs war ¥ ¥ o
fom gagdfs enamfradi &
AT IW A el A wIAY H oorwv
B ST FEAT TR A9 AT IIFEqT
A o whe o i
lleﬁﬁﬁﬁ'a-' ai'lilﬁ‘ilfl, ﬁnmiﬁmaﬁt
foar 2o fr gwr I s feafa FY
gurey fog o Ifem wew &, sy
TIHE IAFIIBE | T & & AT Ay
e FX AT AT F1 foren F fza & fo

g AR MW Ay &

g ad | uRrang |

THE DEPUTY CHAIRMAN: May
I request the Members that they must
keep their limjt to fifteen minutes?
Otherwise, we shall not be able to call
all the names that I have here with
me,

ot Mo gt wyw  (fage) : fedy
Src  wEEn, el Al v
w7 3 e gw @i & avwr
W g Y froite g arfegm oy qw A
Sy I ar A Ay 1 o foew
W g% 7T ¥ gy F w0 I § e
o 3w # fivr #Y S ffr 3, o
vt %1 forery faeraly @ A S S farer
2 s o o far A9 &7 <o
@ &, I 7Y feafq goft a7 wof § fw
& o1 e & o faww o fasrre w9
wE & | 7 oF ou fauw § forw
dan fad ol 3w ¥ A & afem o
w3 AR ¥, A ¥ gaw §E #, o
AR IS W FAT ] A A8 A=A
TH AT AT MG T & g s



1787 Reports of University Grants [ RAJYA SABHA ] Commission for 1965-66 and 1966-67 1788

[t Yo mHo wWEw)

gt @uw w1 fawm gar § @@
I TETH a1y g fowm F A w9
eitefzn €T AE @ W § A
F01 @ B AT I HAT | 4AE A
ara 1 Jrgar g & o 79 s A ="
#t fo ¥ aaa gt =9 & w9 ama
argaT § s |fF @ & @1, qwar &
AT 7 A fggE § AT 91 @ g
AT T FAC F FHE AW A, TAT FIO0T
fegmma % g7 oog AR AATT # FE
AN A T Aw F AR &1 £
7 fa v ard v qr s e s@ A
TEIT & FAC foveAr KT gW T AT H AT
FEAT ATE & av |

TETTAE TH LU KT TATAEY, TWAMH
W AR A St Tow W R g oag
AT | sESTuF afam g | Afaume
Hwgraan g R ogw 3o § Fegafw aeh
ofgwar ardy sy | o W AT Ay
TEE e fE WIMH FM FF awelr
S arfeat § ST AN T AT AT fawar
e wifed fs wra & dfaw  aanfas
At ufgwar, ot dREfow g swwr
fed #1037 wfedi & afd 1@ ¥g-
afesw & &1 Fifwe gt § a1 99 F7
qTEA A wifww G 2 T AT gAY
fa=me g =rlew

Il T St w®T oA fay
T Afe § T oam A o e
THATIN AT A 38 FT @B § a8 3w
tRrdist)RE w|Ims Ywpafoaw
T st RE WA vwar F g e
RE AR IWF A Ifedwr wifaw 2
AT AT A AR § TR QU FA F
frd sz &1 wft e gfrafed &
T AW E 7o afedl oo
qg 9T ATWAIARAT AT ATT FT g
HEFTAT AT R FF gAY qog ¥ A
wofy AT N TER AR A T 3

Foret & sfirrt & 3w aferwrfet ax
I ;‘ﬂ:?‘f‘f% R I qv I
T I T FTRO } fip aTem
EWﬁﬁmmﬁ;mma
ﬁm%ﬁ%mmm&w
TR TET R A E A A T
WY, WANAY Awr? s mwoEw
#ﬁamﬁmgqugmw
TN A qF T AT A e wfed
AT w afkd | oy it
affaferdt aiza wftom A foivd oz 72w
A ar o7 mm W FEr 9y fF
TrE afraladt & s A e 59 1
mfer & . . .

o AT WETIC : o AW w7 e B,
T FE

sﬁ.}“q‘fom;fﬁﬁ ?.:[Uq;@
A g AT § 1 sATonHonwo  aiw
A, AR g o )
T 9T T TG R AT
A ag wwe & agt ox wifr o
qHt F1T T &Y el &

*ft fdwa awf (wex 73w) - sree
QHo UHo e g 31T oY o ¥
O "I Hedr 2 AR @l s
T 2 )

st dto gAe WEW : R gw
forar e w1 o o A (e
TEA &) T § e el o
m@ﬁmﬁwﬁmmﬂqé’rm&ﬁ
W T A, fegeaa w1 Gt 2wy ¥
e, [Hlam Y S wwr & 9w sy
m;ﬁ m@‘ﬂ | 3T TATH
afrafedt & sme g ag e qraredrT
T T e § S Grared g
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% dfma F  qafas @ wifgg @
# wwgen g f5 a8 qaw aw gl A
St gt forar AT € w1 S FosiredTe
g IOFT TH 9T WY IFC AT 9T 0AT
OIET TR A wfgy faw &
aE 9T WY HTRTASAT FT FiaEave
a2 TH G AF |

FOT J@ St K ¥ Y T
e S ol el § e
Z 3% gvavg § & 7 gwwAn i o
Tipgm HAT g A gEfr W £
AT FHAA & q_?  JgT TErd] quEt
T § 9 X &, THiRAIA w®W &
#RL AT T 8, A & g 9
FOOTE ot §, wew S ¥ §, arfoa
TR & f9F Ao § offT = ardy amEi
& ATHT AT F1E TE E 1 FoATodlo
F AT G AT G AT Y AT @ E
ag & 78 F3 qEAT, AT AT G AT
WEM Fgaar Jodtorfre # agrgaT
oo | At @ wrgen g fF dw #
ot foew ®1 qaue ¥ fa sy
FTATIO FTAAL D T FTIA AT AT |
W aEE § 9 Nead &1 29 @,
TR qgHI w1 AY Y, AF IAF miowww
T &9 g1, AT JTal w Y qrHS @ FL W
T FY g T W DA a1 INF
qear ¢ 39 IqF 77 fy 9= w2y ovrw
am =ifga |

7 R FAH A TS FAT AEAT
g1 s @ I F1 A1 foafg § 9w feafa
dfm vyt AL T @™
F agar € U AL gwear g, Afwa
T &Rew B gV F AR F FIT IAHT /1T
ATy AR AT R dmF e A ag
TWATEAT q¥ATY | T@I@A 7 ag wEAr g
fof w@f T &R AY AR B gL FEF
fod, foasi & ol S g FA &
fad T 3 W@ A, TG 9T ITH!

A WywWAG F NIE YT
ARHT 39 G0 A § G AW & AT f IF
AN FT I9 T2097 ST qET 1 AfEw
q wigarg fs onw wrt am B foaa Wi
TEHHZ § FTH &0 T 4R § 37 AR
ant & a7 o7 faa grr wfgn o
aw &7 feafs % qarfas quft & 357 G
AT AT ATfEa o w7 ¥ w9 e
o A g et Aqrfgd | T A T E
Iawr A Az Aar g fE ah aew
97 FUZ 9T AFAT § 9T FAL IE ATAT 3
I g© AR F1 g g I g,
FfFa  gaw wie feT IFar w1 SEE
qear & [ aw &1 =2 & o sy
wwwr AR W # R T g
wmfTd gw @7 ff TTETT B oMF A
aifgd @ ™ @ = & s fw
WY &1 F19 Ad § afew A nade o
FREfE wEmaHi AR |

M 79 ¥ fefi @ & av & A
qUTFE FHWA 1 41 99N o fopie
fFar a1 & o Ferd wfws wEw
garar gaT Y fois frar o i A
agy famfaer @7 @roi & s @ |
afFr Aemm g 5 @ A swna am-
aréfafes F1§ @ TeramA A8) 1 /%1
1 oEy WA F AWM H 99 gW AW
g7 4 a7 o dfes &Y ohey gl of
R IuF a1w FAw &R gfaiedr 7
wzer quey ff HX S &Y AW F = g
Fr G ) e d qq w1 Fedr S @
T3 A I9F A gET ARG @A
afew § T 1 wEnfEAwa ] Tw@@G
21 fezoas A g dF§ = afaafad
q1 aTE ® CFAAAVE AT q¥aT € Al
frafrafedt w1 afmfedt  orafade
2aT qEar ¢ &I e Iud arg drogo wr
THRATHATA 3T qEAT 1 TAHT AT
ug gar ¢ 5 Ama 7 @ givafadt an
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[ Yo uFo wem ]

A v cEwfRE g6 A oA W §
frdt v gl Wfe 3AA werE @
T qie) & Se vanfuAwA &1 Arar )
fre agd qart fra ga 97 @=% A4
WAy ot e At ggew § S awd
& #i d foeft a4 Al FE ¥ &
A

ars fomd foem sond & 99 @@
ot 3| ¥ qar 2 & o A% W9 WA
£ 7 ofnaei ¥ S99 A6 T RAG |
ST RIS B wAT aTe SieAER 39
@A § yarfa & aag a ar fa @|h
453§ A qo8 ATH AT £ I vRMfA-
Aud § =@ FI vaF & HIT W IAF
gafte =% 3@ & IA01 vFEfAaad §
¥ agT AT AT I § HIT IH A AT
F fmd  gawr sfwe aaE ar Fwifaw
#F ard &1 ag ot oF FArd qw
Fromif § oz wE § et zw g W) F
forear =01 #7T @ &i=AT TF@ATE |

g T Jodledflo FT ATE ¥ yiw
fadt 2 wA¥ aga § FAA A S
o af faar amar & 1 #F 0w FES
ZA AW &1 AT A 1 T AT Sl
#t g FF Ao aarg | o
21TH q7 FTAW T4 @ AT IF G 9
Forw fFdl A A B2 BIE  JEA qAT
FLF, FTA F AFT I FT F ITH
&I1E AT AT 9T | AT TAE gAre A
o wEWI A s@ar @ 0 g AT IAE
frgm it aga qwrinre, wfea waw
fom v as@ R =FEar wfEm ag wa
& ATATAG IO EIE | wAfwa F
faer &= &1 aard 38 @i dfgar agal
g agiay aF@AT 7 F0 & o wewy
1 % A F 427 57 1977 79 famar &
Fgr 77 W IAF) I AT wiey
wHloT w1 ST AvlEd

SHRI KESAVAN (THAZHAVA) (Kerala):
Madam, the Government that has remained in
power for the last 20 years has failed to
establish a national policy in education. Before
independence the English people wanted
clerks, teachers and policemen to help them in
their Administration. For that purpose they
introduced a particular system of education and
established schools and colleges. But even
after independence we are continuing that
system of education. We are producing
thousands of graduates in this country every
year for whom we are not in a position to
provide employment. That is the position now.
Everybody knows that Kerala is a small State
but there are nearly 150 colleges there. Any
student in Kerala can go to a college from his
own house. In Kerala there are nearly 10,000
schools of which about 5,000 are high schools.
We are producing nearly a lakh of SSLC
certificate holders every year and nearly
40,000 graduates and engineers. The vacancies
that may arise in the State is nearly 8000. How
can these SSLC certificate holders and degree
holders be provided in these 8000 vacancies?
A good portion of these vacancies is of peons
and police constables for which a high
qualification than SSLC is not required. So
nearly a lakh of educated and qualified people
become unemployed and the educated
unemployment is growing every year. We must
therefore evolve a policy by which we can
assess the number of graduates and engineers
that may be required every year and on that
basis limit the number of colleges and also
limit the number of admissions. | would
therefore appeal to the Minister that education
must be brought under the Concurrent List.
One of the ex-Chief Ministers of my State,
who is a Congressman, who also happens to be
the Manager of some 13 colleges and certain
high schools, said that if education is taken
over by the Centre, the administration of the
State will only be that of a Panchayat. There is
reason for that. In Kerala, even before
independence, when Travancore-Cochin was
under the Rajas, Christian missionaries came
and established educational institu-
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tions—high schools and colleges—and they
were conducting them on a charitable basis.
Of course there are some among them who do
it even now on that basis, but after
independence many schools and colleges
are  established and conducted by the
Managers not on a charitable basis but for
taking bribes. ~ We have to pay for  ad-
mission in a school some bribe. The
Minister must take note of this. | say it with
authority, as one who is in the know of these
facts personally. For admission in a
college, however big the Manager may

be, he will receive a bribe but | do not think
he takes this amount as donation to the insti-
tution. No receipt is given. This

amount does not go into the accounts of the

institution. The various communal
organisations  are  conducting several of
these colleges.  For admission they take

bribe. For the Pre-university course they
have fixed Rs. 500, for B.A. Rs. 750, for
B.Sc. (Chemistry. Zoology and other subjects)
up to Rs. 2000, for M.Sc.  (Chemistry) Rs.
5,000 andso also for other subjects. For
appointmentasa lecturer in acollege till
last year it was Rs. 5000 and now it has been
raised to Rs. 7500 If you calculate all these
amounts, it may be possible for one to
establish a factory.  This has become a
very profitable industry in  Kerala. It is
not done for the betterment of the country
at large.  Of course there are some Christian
institutions  conducted by some priests who
do not take bribes but they may admit more
Christian students  but they do  not take
bribes but in the other institutions they take
bribes. According to the recommendations
of the UGC, the lecturers, professors and other
staff get enhanced pay. For that 80 per cent, of
the enhanced pay is given by the Centre and
20 per cent by the State Government but | ask
whether the Central Government which
pay the amount ensure whether a
portion  of thisgoes for the benefit
of the  colleges. Do they go
through  the accounts of these colleges? If
they do and if the accounts are audited, they
will find that these colleges are run ata
great profit. | say this authoritatively, | know
it personally, that the 5—52R.S./68

institutions  run honestly by certain
Christians, who publish balance-sheets, make
profits but the accounts of the institutions run
by the Managers who take bribes  will  show
only losses. They keep two accounts, one for
showing to the authorities and another for their
own benefit.  So first of all you find out what
is the amount  of  fee they collect—for
games, laboratories, etc.  If all these facts
are taken into consideration you will find that
fabulous sums are received by them. In the
Government  colleges  the fee s far less
than the fee the Managers take from the
students.  They are running these institutions
only for taking more and more bribes. These
are run by organisations owned by certain
communities but the executives of those
organisations have nothing to do with the
bribes.  The bribes are taken by the Managers
and they are not used for the benefit of
the institutions. When they appoint lecturers

they take bribes. Every year they  will
give notice to some of the lecturers. One
Manager managing 13 colleges, at the

beginning of this year, issued termination notice
to 37 lecturers who were on probation in the
colleges alleging that they are inefficient.
These 37 lecturers became inefficient all of
asudden. Some of them have been there
for 3 years. Why have they been given notice?
Till last year the fee for taking them into
appointment was Rs. 5000 and this year it has
been raised to Rs. 7500.  So with the intention
of getting more if they wanted to continue this
has been done. This sort of educational
institutions are not doing any good to the
State or to the people. During election
time, in 1965, one Manager who was the
Chief Minister of Kerala, stood as a candidate
in one constituency. And he also stood as a
candidate in 1967 for  election to
Parliament, to the Lok Sabha. And during
these two elections | have been to the
constituencies and seen a number of students,
lecturers and professors going from house to
house to canvass votes for that manager.  In
fact, that has not helped him; the people were
not enamoured of these students and these
lecturers and professors, who began to enter
every hous™ very
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even during untimely hours. Voters became
disgusted with all this and voted against him,
and so he was defeated. So these colleges are
being run for the political purposes of these
managers also; that is a fact, and so what |
have to say is that, when we give them
money, when the Government give large
amounts of money to pay the enhanced
salaries to the teachers and professors,
Government must send their own auditors to
audit the accounts. If there is any loss, there
should be no objection to make good the loss,
and if there is no loss, no amount should be
given. And then, if any manager conducting a
private college takes bribes, it has to be na-
tionalised, taken over by the Government and
conducted by the Government. Now, a
University Bill is being discussed in the
Kerala Assembly. The managers are against
it, because there are certain provisions in it to
take over an institution in case the manager
takes a bribe from a person seeking a teaching
job and gives notice to an existing lecturer
without giving any specific reason just to get
rid of him and to give the job to another.
Also, if they are not in a position to
satisfactorily conduct an institution, there is a
provision to take over that institution. So the
managers have threatened thfe Kerala
Government and said that in case they pass
this Bill, they would close all these institu-
tions.

THE DEPUTY CHAIRMAN:
time is up.

SHRI KEStAVAN
The Congress also is supporting these
managers there; it is a fact. So my
submission is this. There must be a national
policy in education. We must set a plan
indicating how many graduates we want every
year, how many doctors and how many
engineers and how many teachers we  want
every year, and we must not establish—
more institutions than are enough to meet
our  requirements  every  year, and if
possible—I think it is possible— nationalise all
the educational institutions.  We must infuse
socialist ideas in the younger students and we
must implement the socialist ideas we have '

Your

(THAZHAVA):

set before ourselves and before the country.
But we have failed. Everywhere we find
unrest among the students and it is because
they see no future for them. | find hundreds
of Kerala students who are degree-holders
wandering here in the streets of Delhi; it is
not possible for them to get jobs.

~ THE DEPUTY CHAIRMAN: Your time
is up.

SHRI KESAVAN (THAZHAVA): So my
submission is that you must adopt a national
policy and, if possible, bring this education
under the Union List— 1 have no objection.
If possible, nationalise all the schools.

SHRI S. K. VAISHAMPAYEN
(Mabharashtra): Madam Deputy Chairman,
we must thank the hon. Education Minister
for giving this House and Members the
opportunity to discuss a subject like higher
education. Of course such a discussion, as
was pointed out yesterday, should be a
regular discussion every year whenever the
reports are presented.

Higher education, Madam, is a subject of
development which affects our nation very
much, because it brings out a new generation
with new ideas and makes them the future
citizens of this country. Therefore |1 am in
entire agreement with the hon. friend there
that the Government should not treat
education as an unproductive subject and
make cuts even in the minimum budgets that
have been presented by the Education
Minister.

Madam, if you look into the reports of the
University Grants Commission, you will find
that higher education has made tremendous
progress. It has expanded and expanded well
in several directions, and in this particular
task the University Grants Commission has
certainly tried to give as much attention as it
can. Of course, with expansion there is no
doubt that there is bound to be a little
deterioration so far as the standards are
concerned; it is most natural. But that does
not mean that there should not be any more
expansion. At the same time we must try to
see that the standards of
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education are also maintained. Today there is
no doubt that the standards are going down,
even in the colleges and even in some
universities, but The contstant effort of the
University Grants Commission must be to see
that the standard are maintained. So | do not
agree with one of the Members here who had
said that the University Grants Commission
has not done anything so far as the standard of
higher education is concerned; | am not in
agreement with that view. | feel that the
University Grants Commission has made
sufficient efforts. It had tried to go into
different questions of development of
colleges, development of universities, and
tried to help the colleges and universities
through grants also. But the reasons are differ-
ent according to me.

If we try to analyse the Tables given
throughout these reports that the hon. Minister
has presented, we will find that the rate of
growth has been enormous so far as higher
education is concerned. | have tried to take out
certain figures. | may be wrong in certain
respects; | might not be as perfect as | should
have been, but I just glanced through the
different statements and | find that the rate of
growth of higher education has been
enormous, particularly during the last two
years. If you try to go into certain details, you
will find that there have been two or three
universities which have come up during one
year, over the last decade. During the last two
years six universities have been coming up
every year six universities. And still there is
demand for universities from different States.
Then if you try and find the rate at which
colleges have come into being over the last
decade, the number of colleges which have
come up in this country has been about 140
colleges a year, but during the last two years
the number has been 177 colleges a year.

Similarly, if you look into the enrolment of
students in the different institutions, both in
the colleges and in the university departments,
you will find that the rate over the last decade

of enrolment of students in these institutions
has been less han one lakh per year, whereas
during the last two years the rate has been 2.2
lakhs per year. So these figures amply show
that the growth rate has been increasing, that
the tempo is increasing, that the speed with
which higher education has been growing has
been increasing, and therefore it is most na-
tural that the University Grants Commission is
faced with a tremendous and stupendous task,
to which it must devote all its attenion. At the
same time, if you look to another feature of his
education, you will find that during this
decade the enrolment in the arts faculty has
gone down, whereas in the science faculties of
the universities and colleges the enrolment has
gone up. | will quote certain figures, Madam.
In 1961 the enrolment of students in the arts
faculties has been 44.3 per cent of the total
enrolment, whereas in the science faculties
other than professional the enrolment has been
40.2 per cent., whereas in 1967 the arts faculty
the enrolments has been 40.9 per cent, and in
the faculty of science other than professional it
has been 45.5 per cent. So my point in making
out these figures is that the enrolment in the
science faculties is increasing whereas in he
arts faculties it is going down, and to which
also the University Grants Commission must
pay its attention.

Besides this there are two other features; if
you go through the reports you will find two
other features, due to which it is very difficulty
for the University Grants Commission to
tackle the question of standards. And the one
feature is that 71 per cent of the colleges
which are there in this country, out of about
2800 colleges, are under private management
and of these colleges 44.8 per cent of them
have an enrolment below 300. These are the
two very important points cu2 to which the
standard of higher education is going down
according to me because whatever may be the
good or bad features of private management
sill because of the lack of resources—
collection from donations is becoming less
nowadays and people are not com-
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with the same contributions which they
used to make some ten or fifteen years
before—it is becoming difficult for te
private managements to cope with the
developing expenditure of higher education.
And as | said as many as about 45 per cent
of the private management colleges have
enrolment below 300. They are substandard
colleges which have always to struggle for
their existence.

Then a number of these colleges and
institutions are coming up in rural and semi-
urban areas and | think this has got its own
effect. | think the proportion is about 50 to
60 per cent. Fifty to sixty per cent of
colleges and universities are coming up in
the rural and semi-urban areas. It is as a re-
sult of all these factors, namely, enormous
growth in the expansion, the high rate of
growth that is here so far as enrolment is
concerned, higher enrolment in science
faculties rather than in arts faculties, large
number of colleges being under private
Management, about 45 per cent of these
colleges having an enrolment of less than
300 students, that higher education is affect-
ed and | think the U.G.C, must take note of
these trends that are there in the growth and
development of higher education and see
what it can do so far as these different
trends are concerned.

Madam, going over to another point 1
would like to submit here that so far as the
spread of higher education is concerned it is
now even between north and south. About
40 to 42 universities are in the north
whereas about 30 or so are in the south.
Therefore it is becoming difficult for the
University Grants Commission to manage
all 0:C them from its headquarters in Delhi.
So my suggestion in this respect is that the
U.G.C, must have one more headquarters
somewhere in the south, say, in Bombay or
Hyderabad because it is necessary that we
should keep a close watch on the deve-
lopments in these higher educational
institutions and unless an expert body like
the U.G.C, watches them from close
quarters it is difficult for the U.G.C, to form
its own ideas about the progress that is
being made or the

defects that have set in in the different
institutions and either to help or not to help
particular institutions. So my suggesion in this
regard is that there should be one more seat of
the U.G.C. somewhere in the south.

As regards the expansion that is taking
place and the different trends that are there |
submit that the U.G.C, must prepare a master
plan for the development of higher education
in the country during the next ten or fifteen
years. Without that the U.G.C, should not
proceed further in its work because if that is
not done there may be a cluster of institutions
coming up in a particular area, more
universities in one State rather than in the
other, and it will be something like an
unplanned development. A stage has come to
plan it and if one has to plan in the U.G.C,
must consider very seriously to have a master
plan for higher education for the country as a
whole for the next few years wherein it can try
to forecast the development.

Coming to another suggestion | would like
to submit for the consideration of the
University Grants Commission as well as the
Education Minister that the U.G.C, at present
has certain prioriteis in giving grants, for
buildings, for libraries, like that. It has a
certain order of priorities according to which
grants are given. In a similar way they must
have some priorities for institutions which are
in the rural or semi-urban areas because they
are the institutions which now need help from
a body like the U.G.C. If that is not done then
our education wiH be rather weak so far as
these rural and semi-urban areas are con-
cerned. Therefore my submission to the
Minister of Education is that at least 70 per
cent of the grants which will be relased by the
University Grants Commission should be ear-
marked for the rural or semi-urban institutions,
whether they are colleges or whether they are
universities.

I come next to the question of ad-
ministration of universities. No doubt the
universities today are autonomous and this
autonomy should be maintain-
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ed in the interests of academic freedom that
every university should have and in the
interests of standards that every  university
should develop  but at the same time what
has happened as a result of this autonomy so
far as these universities are concerned, so
far as their administration is concerned, it has
become astatic thing. It has become a
little bit stagnant  and there is no inflow of
new ideas and there is no possibility of
getting other talents into the administration as
such. Some kind of a politics within the uni-
versities is growing because of this static
nature of their administration. Therefore my
proposal would be that the University
Grants Commission should  start taking
more interest inthe administration of these
universities. I do not know whether such a
power is there under the present Act or not but
it is the duty of the University Grants
Commission, and | think it is the responsibility

of the University Grants Commission,
to  see that the affairs in the
different universities are conducted

properly.  With the many reports that we get
about the disconent there, with the type of
allegations that are being made, with the
kind of favouritism that is being shown in
different universities, it is something really
very unfortunate that in the sphere of higher

education there should be so much of
favouritism,  so much  of narrow-
mindedness. All  this s, according
to me, because of the static nature of

the administration  that is there which has
enabled the development of some  kind  of
favouritism, some kind of regionalism, some
kind of narrowmindedness. So | want that the
University Grants Commission that is my
submission—should look more into the
administration of the universities in order to
avoid all these evils and to see that the
administration  is carried on properly. Give
them direction, give them guidelines which
they should be made to follow. | know my own
university in which administration has opposed
certain demands made by the authorities from
the academic point of view because they do not
want the interests of the academic people to go
far ahead than their own. It is against

this background that the U.G.C, must give
some guidelines so far as the administration
is concerned.

THE DEPUTY CHAIRMAN: You must
now wind up.

SHRI S. K. VAISHAMPAYEN: |
have only a few more observations to
make. Now coming to the academic
atmosphere in the universities | am
sorry to say that the academic atmos

phere in the universities is deteriorat
ing and | am glad that the
University Grants Commission

in its Report has made a reference to it under
the title of discipline and it has also tried to
analyse why today there is so much of ind
pline among the students. | entirely agree with
the view of the Education Commission that
there are a variety of causes. Not only because
of the atmosphere outside but also because of
the party politics that is there, there is a sort of
non-academic atmosphere that is growing
inside the colleges and the uni. versities. The
teachers are not taking that interest that they
should; they are not imparting knowledge as
they should and it appears that the students are
getting disinterested. They are not taking that
interest which we used to take during our

college days when we. were in the
universities.

3.P.M.

SHRI A.D. MANI (Madhya Pradesh):

That is what we thought wl we were studying
inour colleges.

SHRI S. K. VAISHAMPAYEN: Anyway,
even though the responsibilities for student
indiscipline may be multilateral, as has been
said by tha Education Commission, still to the
extent that teachers in colleges and uni-
versities are concerned and heads of those
institutions are concerned, they must do their
duty, academic duty. If they do their academic
duty, try to teach the students well, try to
inculcate in them a sort of thirst for know-
ledge, hen, | think much of the student
indiscipline will disappear. In the case of bulk
of students it will go. They will not have a
sense of frustration, which they are having
today, | wish that the University Grants Com-
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mission at least devotes itself to the task of
seeing that the academic atmosphere grows,
teachers become more devoted and they are
more keen on studies rather than on other
things. With these words, | congratulate the
University Grants Commission for the work
that it has done.

SHRI LOKANATH MISRA (Orissa):
Madam Deputy Chairman, | associate myself
with the feelings of the hon. Members which
were expressed yesterday. The Report of the
University Grants Commission should be
discussed annually in this House or else it
loses all its significance. | do not agree with
those who say that Rajya Sabha loses its
dignity by not having an occasion to discuss
the UGC Report. Rajya Sabha is a sovereign
body and it does not lose its dignity by
anything. Even if we lose our non. Education
Minister, |1 do not think Rajya Sabha would
lose its dignity— what to speak of the UGC
Report. So, it is the duty of the University
Grants Commission and the hon. Education
Minister to place it on the Table of the House
at the proper time and to sponsor a debate at
the proper time, so that hon. Members in the
House can deliberate on the matter and give
their opinions, which would be of great use to
the hon. Education Minister. If he values the
opinions expressed by the different parties and
their leaders on the floor of the House, then it
is his duty, his responsibility to bring forward
the motion in time and get the opinions of the
different parties. If he does not, if he fails in
his duty . .

THE MINISTER OF EDUCATION (DR.
TRIGUNA SEN): Agreed.

SHRI LOKANATH MISRA: . . . then the
entire responsibility is his. Rajya Sabha does
not lose anything, even an iota of prestige or
dignity.

THE DEPUTY CHAIRMAN: He is
prepared to accept it. He has said that.

SHRI LOKANATH MISRA: There is no
other go. He has to accept it.

Now, while coming to the UGC Report
itself, 1 would like to indicate to the hon.
Education Minister, who is supposed to be a
great leader of education . . .

SHRI M. PURKAYASTHA (Assam):
Why supposed? He is.

SHRI LOKANATH MISRA: | suppose him
to be. | do not express your opinion. | express
my opinion. | suppose him to be. | do not take
him to be. Since there are interruptions, | have
to deal with them. The party to which he has
the honour to belong was clamouring during
the British Raj, during the pre-independence
days, that the universities were only producing
clerks. The pattern of education, in their
opinion, was awful in this country and it was
very unsuitable. Having got independence, |
would ask the hon. Education Minister, who
has, of course, inherited a lot of legacy prior to
him, what he has done. He has inherited the
legacy and he has willingly done so.
Therefore, | ask him what he has done to
change the pattern of education, which was so
much criticised by his party during the pre-
independence days, in the post-independence
days.

SHRI S. S. MARISWAMY (Madras): He
is not responsible for the past.

SHRI LOKANATH MISRA: That is a
different thing. Having taken on himself the
responsibility, now he has to reply to my
question. Once he gets into the position of
Education Minister, he takes responsibility for
the past also. Therefore, | hope he would ex-
plain to this House in what way he has
changed the pattern of education, so that it is
becoming purposeful. The vacuum has been
created because by now the students who have
got into universities are all post-independence
students. Many of them were born after
independence. Therefore, unless there is some
purposeful vocational education in the
country, they feel very much frustrated. Now,
what is this Education Grants Commission
meant for ? Is it only a branch of a bank which
distributes money? Is it meant for that or has it
a greater
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responsibility, a more comprehensive
responsibility for the country for carving out a
particular pattern of education which will
change the mode of education, which will
produce people who will be better citizens,
who will fit into the society, who will
change the society accordingly? Therefore,
I would ask the hon. Education Minister
whether he would give greater responsibilities

to the UGC. Instead of making ita money-
distributing body, it should set a new
pattern, it  should find out new ways, it

should collect suggestions from the country
or even from the entire world, on the different
patterns of education given in different
countries, which would give some purposeful
direction to the student society as a whole.
The students are frustrated. Everybody
shouts about it from housetops. Ultimately
what does it mean if the Prime Minister
speaks in the same way as Members of the
Opposition that there is student unrest? Who is
responsible for it? Somebody has to take the
responsibility. Everyone cannot absolve
himself of the responsibility for student unrest.
Who is ultimately responsible for it? Has the
hon. Education Minister tried to find out why
the student unrest in India is thriving so well ?
I am sorry. ..

SHRI PATIL PUTTAPPA (Mysore): It
is there even in affluent countries.

SHRI LOKANATH MISRA: Yes, in
affluent countries, but the reasons are very
different from the reasons here. The
common factor in the affluent countries and
in India is the student unrest. We have our
own reasons for it and they have their own
reasons for it. | hope you come from Mysore
and you do not speak of affluent countries. |
am talking of India. The gentleman from
Mysore, if he feels that he belongs to the
affluent society, he can go to America and
stay there. | have no quarrel with him. He
cango. ..

SHRI N. PATRA (Orissa): Going to
America is the prerogative of a few.

SHRI LOKANATH MISRA: Going to
America is the prerogative of Congressmen
because | find that it is only Congressmen
who are chosen to go and stay

in New York for the United Nations
conference. | do not know how they qualify,
but I find it is only those people who are
favoured children of this Government are
sent. ..

AN HON. MEMBER: What about you?

SHRI LOKANATH MISRA : | re-
presented Parliament. | had the dignity to
say that | represented Parliament. | did not
get any patronage from the Government.

Now, coming back to our country and our
affairs, | would like to know from the hon.
Education Minister whether he has in the
meantime, after he took over this
responsibility, discussed this matter with the
members of the UGC, as to why there has
been so much of student unrest.  If | refer to
his report, then |1 am undone, because there is
nothing in the report which can be
discussed.  About student  unrest  they
say that they set up a sub-committee some-
where.  They set up a sub-committee of
which the hon. Education Minister was also a
member and what steps have they
suggested? The following  steps may be
taken urgently: appointment of deans of
student welfare in universities and colleges,
andso on. It iswithin the same pattern
that they want to improve things. They have
never ultimately tried to find out what is
basically wrong with this pattern. And
whatever vocational training is being given
is also in the wrong method. | have always
said that even if our students are wrong,

it is a lopsided thing-everywhere.
Nobody  puts his brain into anything
seriously . . .

SHRI A. D. MANI: If he has one left
already.

SHRI LOKANATH MISRA: . . . even
after twenty-one years. Madam, the point is
at one time we all of us started shouting
from the Prime Minister downwards
everybody started shouting, we want
engineers, we want technical personnel. That
went on as if it was an echo from the top to
the bottom. Now they say we have more
engineers than we can employ. Who is
responsible for this? Why do
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you put in more students into that particular
training if you could calculate in advance that
after a certain number of years they would be
more than the positions we have? If you
cannot calculate it, what sort of plan are you
taking up? What does it mean and why do
you have these research scholars, these
statisticians and so many other things, the
names of which | cannot remember? Having
all these things, if you cannot visualise ten
years or five years after—which | can; | had
been shouting from the beginning that there
would be lopsided development in one of the
sectors; if | could individually find out, what
is your huge machinery that you call the
Government is doing if it cannot find out and
visualise things in advance?

Unfortunately enough, this frustration of
the students is utilised by certain parties. In
one of the recommendations that is contained
here | find that the Sub-Committee wanted
that the political parties should desist from
utilising the students for their own purposes. |
do not want to talk about the pre-
independence days. The Congress takes the
entire blame for utilising the students and
making them politically-minded. During the
pre-independence days it is the Congress
which is entirely responsible for encouraging
and enthusing the students into political
activities. That apart, | do not take that up as
the main issue, | have my own issues, but in
the post-independence days very unfortunately
there are some political parties that take
advantage of the student unrest and
frustration. My esteemed colleague, Mr.
Bhupesh Gupta, takes great pride in saying
that even eight students' unions had already
made a declaration that they would show
black flags to Mr. McNamara. Mr. Rajnarain.
the other esteemed colleague of mine, takes
great pride in saying that, "I will get into the
Banaras Hindu University with my student
mass". This is how things used to happen and
lused to differ from them very much.

SHRI BHUPESH GUPTA: Why?
SHRI LOKANATH MISRA: Because

I do not want students to get into active
politics and place you in higher positions at
some disadvantage to themselves. You use
them as your ladder to get into Parliament
they get shot.

SHRI BHUPESH GUPTA: Is it because
the hon. Member feels that students do not
have much liking for the Swatantra Party
that he has taken a dislike for the students'
political activity? Does it not follow the rule
that the grapes are sour?

SHRI S. S. MARISWAMY: Just an
example of what happened at Nager-coil.
The day before yesterday 101 students came
and met me. They offered their services for
our candidate. | said: we do not want
students' help; we want them to go to the
colleges and study.

SHRI BHUPESH GUPTA: Help for
what?

SHRI S. S. MARISWAMY:: For election
purposes.

SHRI LOKANATH MISRA:
against Mr. Kamaraj.

SHRI BHUPESH GUPTA: In order to be
a candidate for Nagercoil one has to be 30
years of age.

It was

SHRI LOKANATH MISRA: The point is

THE DEPUTY CHAIRMAN: You carry
on.

SHRI LOKANATH MISRA: Let him
understand it.

THE DEPUTY CHAIRMAN: He has
understood it.

SHRI LOKANATH MISRA: The point is
that students volunteered to support the
Swatantra  Party's  representative.  Mr.
Mariswamy advised them to go back to
study and not to waste their time in
political activity.

SHRI BHUPESH GUPTA: May | have
the name?

SHRI It will

be sent to you.

LOKANATH MISRA:
My time is running
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out. | have a lot of things to say. | did not get
perturbed when | saw my esteemed
colleagues, Mr.  Bhupesh Gupta and Mr.
Rajnarain, indulge in such activities, because
I know they fish in troubled waters always
and try to get the maximum out of it. | did not
differ with them very much because | knew
what they were basically, but | was really
shocked when | saw that the ruling party in
the Centre is trying to create difficulties
elsewhere through these students, through
appeal to the students. | know the students are
wise enough not to be persuaded by people
who are discredited in the Congress. For
instance, Madam, inmy State, Mr. Biju
Patnaik, who is spending Rs. 1 lakh for a
demonstration outside the Assembly Hall on
the opening day of the Assembly on the 2nd
of December, has issued  now an appeal to
the students. He wants to . encourage
student indiscipline because on its own the
Congress cannot thrive. Therefore, they
want to utilise the frustration among the
students for their own purposes and to
make the demonstration a success.

SHRI N. PATRA: | should like to tell
him that the misdeeds of Swatantra
Government lead to unrest.

SHRI LOKANATH MISRA: You will
have your say. Kindly submit your name and
have your say. Therefore, | decry on the
floor of the House such an action from Mr.
Biju Patnaik. He is a discredited man
himself. He should not try now to take
advantage of any other frustration anywhere
in the society and push them into a violent
demonstration. (Interruption). You will have
your say. Do not become impatient for Mr.
Biju Patnaik.

SHRI N. PATRA: | must also protest; for
your misdeeds are responsible. Why do you
accuse others unnecessarily.

SHRI LOKANATH MISRA: That is not
the way to protest. Have your own time and
have your say for fifteen minutes.

THB DEPUTY CHAIRMAN: Your
fifteen minutes are over.

SHRI LOKANATH MISRA: Two minutes
more. | wanted to point out that if you had
cared to look into the Appendices, Utkal
university is one of the universities in Orissa,
and to my utter surprise it is one of the univer-
sities that has got the least amount under all
the headings. | do not know what the reasons
are. Under the heading "Grants for Science
Departments" in 1966-67 Utkal University has
got Rs. 19,000 for equipment and Rs. 5000 for
laboratory buildings and Rs. 13,500 for library
books. For staff and maintenance, nothing
absolutely. For centres of advanced study,
absolutely nothing. But the highest amount
that has been drawn by any other university is
Rs. 5.25 lakhs. Under the heading Humanities
and Social Sciences, Utkal university has only
one entry here, under library books, that is Rs.
53,000. Nothing else. Other universities have
got much more.

SHRI M. PURKAYASTHA: You know
the amount . . .

SHRI LOKANATH MISRA: | do not
know when you became the Deputy
Education Minister. You are too far away
from the Education Minister yet. You have to
rise up in the ladder.

SHRI M. PURKAYASTHA : You should
speak with reference to the context.

SHRI LOKANATH MISRA: For hostel
and staff quarters, Utkal university got a very
meagre amount. | would like the hon.
Education Minister to kindly explain why this
disparity is there.

I would like also to take this occasion of
suggesting to him that there are two more
universities in Orissa already, which were
approved by the University Grants
Commission, which . have been recognised
already. They are Sambalpur university and
Berham-pur university. | would like the hon.
Education Minister—because he has lot got
the latest report in his hands irom the
University Grants Commission—that he will
take the trouble of inding out how much has
been grant-id for the Sambalpur university
and
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[Shri  Lokanath  Misra.]  Berhampur
university which are  new. Thank you.

SHRI M. P. BHARGAVA (Uttar
Pradesh): Madam Deputy Chairman, first of
all, 1 want to bring to the notice of the
House the provision about the Annual
Reports because there seems to be some
misunderstanding. The provision is—

"The Commission shall prepare once
every year, in such form and in such time
as may be prescribed, an Annual Report
giving a true and full account of its
activities during the previous year, and
copies thereof shall be forwarded to the
Central Government, and the
Government shall cause the same to be
laid  before both Houses of
Parliament.”

Now, we have to understand clearly what
are the functions of the UGC, the Minister
and the Parliament vis-avis the the
consideration of these Reports. The
function of the University Grants
Commission is to prepare the Report and
send it to the Ministry of Education so that
the Ministry of Education may place it on
the Table of the two Houses. And when the
Minister has placed the Report of the
University Grants  Commission on the
Table of the two Houses, his function as far
as the discussion is concerned is over.
Then comes the function of the House
Members, the Government and  the
Business Advisory Committee and all that,
to find time for the discussion of these
Reports. In the present case, the Report of
1965-66 was placed on the Table of the
Rajya  Sabha on  31st March, 1967 and
that of 1966-67 was placed on the Table of
the Rajya Sabha on the 1st May, 1968.
Therefore, if we could not consider the
Report of 1965-66 for over two years, the
blame cannot be put on the shoulders of the
hon. Education  Minister. ~ Similarly, if
we have not been able to  consider the
Report of 1966-67 since 1st May, 1968,
again, the blame cannot be placed on his
shoulders.

SHRI BHUPESH GUPTA:
should be blamed?
SHRI M. P. BHARGAVA: Now, my

Who

grouse is a little different and my grouse is
that the year ends on the 31st March of every
year and the Reports have value if they are
prepared and presented to the Houses of
Parliament expeditiously. Therefore, what |
would like is that the University Grants
Commission sends the Report to the Ministry
by the end of, say, 31st October each year and
then it should be possible for the Ministry to
place the Report in the winter session of
Parliament each year, and if the Report is
placed in the winter session of Parliament, it
should be possible for Parliament to consider
it in the winter session of Parliament so that
before the year is out, we have done justice to
the Report and if any suggestions have to be
given to the University Grants Commission,
they are given in time. And that will facilitate
the working both of Parliament and the
University Grants Commission. That is far as
the placing of the Reports is concerned.

PANDIT S. S. N. TANKHA (Uttar
Pradesh): May | correct the hon. Member ? He
has stated that the work of the Education
Minister is only to place the Report on the
Table. But from the practice which this House
has observed for many years, it is also the duty
of the Education Minister to ask for its con-
sideration, which must be done in order to
enable this House to discuss it. It is true that
the Members themselves have the right to ask
for a Report to be considered. But apart from
that, it is also the duty of the Education
Minister which perhaps he did not do, or it is
possible that he might have asked for it, and
the time was not allotted.

SHRI M. P. BHARGAVA: Mr. Tankha is
absolutely right. But here again if we see
through the motions received, we will find that
both for the Report for 1965-66 and for the
Report for 1966-67 the motion was duly given
by the Education Minister—for both the
Reports—and therefore if we have not
discussed them, let us face the facts, and say
that the Rajya Sabha has not been able to nnd
time for their discussion. And that was
what
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| hinted at yesterday that the Rajya Sabha has
to seriously consider about the procedure of
its own work. It is to decide once for all what
time it wants to give to the various subjects,
whether Calling Attention Notices are to be
discussed for li hours to 2 hours every day,
whether all kinds of other matters are to be
discussed at length or whether the House
wants to be businesslike and apply its mind to
what it is expected to do, that is, consider the
various Reports and do justice to the
legislative business. That is a different
question which has to be tackled some time
or the other.

Not only the University Grants Com-
mission's Reports, we have not discussed; the
situation, as far as the Union Public Service
Commission Reports are concerned is still
worse. We have not discussed them for years
together—15th Report, 16th Report, 17th
Report, 18th Report. And | am sorry to say
that none has been discussed. And if a serious
lapse has happened in the UPSC's working in
1964 or 1965, what will Parliament do when
it discusses the Report in 19687 All these
irregularities  become  fait  accompli.
Therefore, it is of the utmost importance,
whether it is the Report of the «Commissioner
for Scheduled Castes and Scheduled Tribes or
it is the UPSC Report or whether it is the
UGC's Report, that they are discussed, that
the Annual Reports of the public undertakings
are discussed, as early as possible after they
are laid on the Table of the two Houses.

Now, coming to the functions of the UGC, |
would like to know from the hon. Minister
whether the UGC is just a money-distributing
-machine or it has to perform the function of
maintaining standards in university education.
That is the basic question which has to be
tackled. May | know from the hon. Minister
whether he has got the statistics as to how
many universities since 1947 have been
constituted, have come up, without prior
consultation with the UGC? If these facts are
looked into, it would be found that quite a
large number of universities have come up
without even a mention of their coming to
the UGC. And after
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the universities have been formed, it becomes
the duty of the University Grants
Commission to find the resources for these
universities in the shape of  maintenance
grants and development grants as far as the
Central universities  are concerned and
development grants as far as the other uni-
versities are concerned.  Now, is it a position
consistent ~ with ~ the  working of the
University ~ Grants ~ Commission as was
envisaged when the University Grants
Commission was formed? | would again
like to ask the hon. Minister whether the
provisions in the University Grants
Commission  Act, No. 12, No. 13 and No.
14, have been enforced by the University
Grants Commission, as they should have been,
whether there have been any cases where
the University Grants Commission has acted
under the powers given to it under clause 13 of
the Act? And those powers, in my personal
opinion, are very wide powers. And if
the University  Grants Commission  had
used those powers in time and expeditiously
to check the financial expenditure of the
various universities, | am sure that many of
the things which are happening in the
universities today would not have happened.
And in this connection, | have a grouse
against the Central Government also because
the Central Government has also the power
under the University Grants Commission
Act to give it from time to time directions
as it thinks necessary for maintaining the
standards in the universities. Has it been
done? Has the Education Minister been vigilant
enough to issue directions and advice to
the University Grants Commission as was
needed ? And if thathas not been done
who shares the responsibility for that ?
Probably it is because education in
India, after independence, has not got that
place of priority which it should have got.
Education is one of the fundamental
things which go to the formation of the
character of the entire nation. Are we
giving enough resources to the University
Grants Commission ? What does the
Reportsay ? It says at' page 49 :—

"...the proportion of national  income

devoted to education in India
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[Shri M. P. Bhargava.] is small in comparison
with that in educationally advanced countries
of the world. The absolute amount per capita
spent by us on education is about one
hundredth of that spent by a highly
industrialised country like the USA. . . Japan
and the USA and the USSR are spending
considerably more than 6 per cent of the GNP
on education, about twice as much as India.”

I would appeal to the Government to see
that as far as education is concerned enough
funds are placed at the disposal of the
Education Ministry, and by the Education
Ministry to the U.G.C, so that the interest of
education, especially of higher education,
does not suffer.

Now | want to come to another aspect of
education. 1 am one of those people who
think that education should be unified and
should be administered from one place, that
is, the Education Ministry and not from
various Ministries. What do we find today ?
Agriculture is administered through the
Ministry of Agriculture. Medicine s
administered through the Ministry of Health,
and about the grants given to these Ministries
neither the Education Ministry nor the
U.G.C, knows anything about it. Therefore, it
becomes difficult for the U.G.C, to have a
sense of priorities about the various
educational needs. Therefore, | will urge on
the Central Government to see that education
in the various spheres is unified as quickly as
possible without any further delay.

Madam, today it is the world of
specialisation. | am not one of those who
believe that there should be a single-faculty
University. | am one of those who believe
that University education basically has to be
multi-faculty. But at the same time with
specialisation going on in the various
branches of science and higher art, it is
absolutely necessary that specialisation is
resorted to in various Universities. It is not
possible within the resources, what to talk of
India, even for the highest developed
countries tb provide the latest type  of
equipment,

I the latest type of amenities to every |
University for every subject. Even in post-
graduate work | would prefer specialisation in
Universities. Some Universities should be
earmarked for education in physics, others
should be earmarked for education in che-
mistry and so on. If we try to give the highest
education in every University in a specialised
farm, | am afraid we shall fail in our attempt
and the result will be that the students would
be passing out their degress without ever
handling any kind of latest modern
equipment; that is not possible because the
cost of some of the equipment is prohibitive.
And if there are eight Universities in a State,
as is the case in my own State, do you think
all the eight Universities can give facilitits for
specialised training in every branch of science
and art ? So why not resort to specialisation in
special Universities ?

There is another point. There are
Central Universities but, | am afraid, they
are all located in the North. (Time bell
rings.) | am taking three minutes  more.
There  has  been a demand for the
establishment of Central ~ Universities  in

the South. I had occasion to talk to
authorities that control the various States
in the South. They have sent some

concrete proposals for the establishment

of Central Universities to the Education
Ministry.  May | know what is happening
to these proposals ? India  is one, and

unless we show by our own actions that we
mean what we say, that India is one, we
will not create that faith in the Central
Government as it should be. Therefore, |
urge upon the Education Ministry and  the
Central Government to take steps to
establish a Central University somewhere
in the South, may be Bangalore, may be
Hyderabad, may be Madras or, may be,
Trivandrum, any  of the four places which
can offer facilities. It should be done.

Madam, | had occasion to visit Bangalore
very recently and | came across another
request of theirs which has been long
pending here somewhere in, if | may say so,
the files of the
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Education Ministry, that is, for the
establishment of a Hindi University at
Bangalore. They are very keen about it. If
we mean development of Hindi and the
regional languages, facilities will have to be
given. Therefore, | will urge upon the
Education Minister to go through his files,
get that file about the establishment of a
Hindi University in Bangalore, search out
from his papers and attend to it as
expeditiously as possible.

SHRI ARJUN ARORA: He has it under
his pillow. He does not have to search it out
anywhere.

SHRI M. P. BHARGAVA : Since my
time is over 1 will stop here though | had
certain other points to make.

SHRI BHUPESH GUPTA: Madam
Deputy Chairman, it is unfortunate that we
did not have the chance to discuss these
reports in time we have been asked to take
up two reports in the course of one debate
which means curtailment of the scope of the
debate in point of view of time. In fact, we
have to discuss two within the time allotted
for one, and that is not fair to Members of
Parliament. My friend, Mr. Mani, wants to
speak. | hope he would be allowed to speak
and it would not be said that because there is
no time such independent Members as Mr.
Mani would be precluded from speaking.

THE DEPUTY CHAIRMAN: If he
has to speak you have to be brief.

SHRI BHUPESH GUPTA: Why?
The Minister should sit longer and
he should give time. Why  should
give my time ?

THE DEPUTY CHAIRMAN: The time
has been allotted by the Business Advisory
Committee.

SHRI BHUPESH GUPTA: Time u
allotted but the Minister's speech ii
not something which cannot com*
after five or six o'clock because i
seems that we, Members, have t<
wait for the pleasure of the Minister
and we have to bow down to thei
convenience. Anyhow,Madar
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Deputy, Chairman, it will be admitted on all
hands that our  education is in a crisis,
specially higher education in the colleges and
the  Universities. Everybody will admit that
and nobody will say that there is no crisis.
What we see all around is confusion and
anarchy in education and in the organisation of
our education, including the educational
institutions. We have to examine very
carefully as to why this confusion and crisis
arose and how to remedy the situation. Un-
fortunately in this report of the
University Grants Commission, there is no
indication that the crisis is being properly
tackled or met. | amnot suggesting that the
University Grants Commission  should lay
down the policy. Itisthe task of the
Central Government to lay down a proper
education policy in order that we can have a
forward looking policy on education and
overcome the shortcomings and defects and
see that there does exist a measure of equili-
brium in the system of our education and in
the academic world. The Education
Minister  and  his Government have
singularly failed in this respect. This is not
to reflect on the quality  of Dr. Triguna
Sen, the former Vice-Chancellor of more than
one university—of the Banaras University and a
leading personality ~ of  the Jadhavpur
University. | would notcast any personal
reflection on him. But as a member of the
Government, he has to admit that he has not
given, for reasons maybe out of his con-
trol, a proper account of himself as an
effective Education Minister. The blame must
rest with the Government on that score, because |
know that in the situation in which he is function-
ing, it is impossible even fora man like him to
evolve a proper approach, a proper policy
which answers the demands of the situation.
The entire academic climate to-day is full of un-
certainty and, if | may say so, full of anxiety
on the part of  both the teachers and the
students, and on the part of the public.

Madam Deputy Chairman. the student
unrest is only a manifestation of the deeper
crisis and it is no
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[Shri Bhupesh Gupta.] use all the time
trying to blame the students and say that the
crisis is due to, or the situation is due to,
either the interference of the political parties
in the academic world or due to the growing
indiscipline among the students. That would
be a facile way of explaining a serious
situation and such an approach would never
enable us to arrive at the correct conclusions
as to the assessment of the situation, much
less to find the correct remedies for
meeting it.

Madam Deputy Chairman, here we have
got the report of the Education
Commission—a voluminous report. | do not
know to what extent the report is being given
effect to or implemented by the Government.
Anyhow many reasons have been given for
the crisis in education or the student unrest,
in that report. | am afraid even that report is
not being properly considered by the
Government, if we have to judge the
Government by its actions that should follow
from the serious study of the Kothari
Commission Report.

Now, first of all, the crisisis due to the
fact that this Central Government has no
national education policy. What is
paraded as national education policy is a
bureaucratic document, well, a bogus policy,
which is rejected by practically all
forward-looking  or progressive-minded
teachers. It has made no impression among
the teachers and the students. Whereas we
need an education policy which will
galvanise the entire scene, which will
inspire the teachers and  the students,
which  will  set before them the correct
perspective, which would  put the  students
and the academic world on the right
trial, this report is only a  kind of
elaboration of certain very commonplace
inanities which go by the name of the so-
called education policy. I had this report
examined by a large number of college
teachers in  Calcutta and by and large,
they have expressed their dissatisfaction
with the so-called education policy of the
Government of India, and | am sure Dr.
Triguna Sen will understand if if

he cares to meet the teachers and find out
from them what their reactions are.

First of all, education is becoming
extremely costly and the poorer sections of
the community are not in a position to-day to
afford higher education because it is beyond
their reach. The hostel charges are exorbitant
and according to this report, only less
than 18 per cent of the total  college students
had been provided accommodation in
hostels, whereas, according to them, they
would like to provide hostel facilities to
the extent of 25 per cent. Eventhat has
not been done. Textbooks are very ex-

pensive today and, what is more, they
are not available to a large number of
students.  Library facilities are inadequate

and so are laboratory  facilities and other
things. Now these are factors to be seriously
reckoned with.  The allocation that is made by
the Central Government is inadequate and
the State Governments are not in a
position,  because of financial difficulties,
to find the wherewithal to finance proper
education.  Now naturally we would expect
the  Central Government to  come
before Parliament and ask for greater
allocation and fight for it. | remember how
Moulana Azad fought for a larger allocation
in the First  Five-Year Plan and "how
after his  death, the amount that was asked
for was reduced by the planners and the Gov-
ernment. I do not know whyDr.
Triguna Sen does not comeout with
a  categorical statement before  the
Parliament and the country that the

allocation that is given under the
Education head is far too  inadequate  for
financing  the education in the country or

fulfilling the elementary responsibilities of
the Central Government in this sphere of
education, granting that Education
belongs to the States and is a  Stata subject.

Madam Deputy Chairman, the problem of
police in the university campuses has not
yet been solved.  We find that the police
freely enters the university campuses,
assaults  the
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students and does whatever it likes ; and we
find that only sentiments are expressed by
the Education Minister | would like to know
whether the matter has been discussed in the
Cabinet in order to put a stop to the
scarilegious conduct of the police when it
enters the university campus without the
sanction of the Vice-Chancellor and often
against his views in order to assault the
students and the teachers. Only recently in
Calcutta, the police entered the Calcutta
University campus and assaulted the
students, boys and girls, which has been
objected to by the entire student and the
teaching community. And we find that that
aspect is not even gone into by these people
here properly.

Madam Deputy Chairman, here | should
like to bring to the notice of the House that
communalism is spreading in universities. |
have got papers with me which show that in
the Delhi University communalism is
spreading and | am told that a large training
camp of the R.S.S. wing of the Jan Sangh
was held at the Hansraj College. The R.S.S.
is active in Banaras—we know it very well.
It is spreading elsewhere and the Education
Minister in order perhaps to protect the
R.S.S. says that all political parties or "some
political parties" are to be blamed. The issue
is not political parties as such. THe issue is
whether communal activity should be
tolerated in universities and in our education.
Now nothing is being done even to stop that
kind of thing, although the National
Integration Council is committed to taking
serious measures in order to curb communal
propaganda in our universities, in our
colleges and schools.

Now, | regret the manner in which our
Education Minister has reacted to the
developments in Banaras. If he thinks that
by blaming the Communist Party and the
Jan Sangh, or equating them, or mentioning
the S.S.P, on the one hand and the Jan Sangh
on the other and like that, he

can escape the responsibility, he is profoundly
mistaken because the secular parties and
forces are up against the communalism
indulged in by no less a person than the Vice-
Chancellor of the Banaras Hindu University.
Madam Deputy Chairman, so, these are the
questions to be gone into.

Now, you will see how they managed the
funds. | have got some specific things. You
will remember, during last session of the
Parliament | had drawn by a Calling Attention
Notice the attention of the Minister to the
irregularities, to the serious allegations against
malpractices by the Vice-Chancellor of the
Burdwan University, hi fact, to be exact, the
calling attention notice was answered by the
Minister here on the 29th August 1968 during
the last session and he himself admitted that
serious irregularities had taken place in the
Burdwan University and that charges were
made against the Vice-Chancellor. It was
pointed out that a contract of 3 lakh 31
thousand was given to a contractor firm
without the prior consent of the University
Council or the University's competent
authorities and various other irregularities were
pointed out not from any unofficial report but
from the audit report cf the Accountant
General of the Government of West Bengal.
The audit report passed serious structures in
regard to the accounts of the Burdwan
University for the year 1965-66. This was what
| brought to the notice of the House and on the
basis of this we made certain seriou's
observations and remarks and he admitted that
these were there in the report. The honourable
Minister gave us an assurance that he would
look into this matter and enquire into these
things. This is there in the proceedings of the
House. | would like to know what he has done.
Practically he has done nothing. He has done
literally nothing. | have been in touch with the
University in order to get more facts. Now, the
hon. Minister and the House should consider
whether these things are to be passed over so
lightly as the Education Minister is trying to
do. Dr. D. M. Sen happens
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[Shri Bhupesh Gupta.] to be the Vice-
Chancellor of the Burdwan University. He
was the Education Secretary of the Govern-
ment Of West Bengal for many years when
Dr. Triguna Sen was connected with the
Jadhvpur University. He should know this
gentleman better. After the debate in this
House, | believe, the Government sent some
direction, some note, to the Government of
West Bengal and a meeting of the Burdwan
University was held on the 25th September
where all these questions were discussed.
There again | have got serious allegations. Dr.
D. M. Sen had tampered with the minutes of
that particular meeting and two members of
the Senate, Mr. Bhaduri and Mr. Tarapore
have written to the Registrar protesting
against this tampering of the minutes by Dr.
D. M. Sen. They wrote a letter to the Registrar
saying that the minutes had been tampered
with, that certain decisions which had not
been taken, had been shown as having been
taken and certain decisions which had not
been taken, had been distorted specially in
regard to the malpractices and improper
handling of funds and granting contracts and
so on. Madam, | would ask the Education
Minister as to what is the use of our bringing
these to the notice of the House if they behave
with such impug-nity.

Here again | should point out that the Vice-
Chancellor took all possible underhand
methods and placed misleading facts and
reports and false statements before the
Finance Committee and the Executive
Committee of the University. In spite of all
attempts by him to supress the facts, the
Executive Council, which is mostly composed
of "yes-men", took the decisions and these
decisions are in the minutes of the report.
Ever, that will condemn him and he knows it
very well. Three important members of the
Senate. Dr. B. Dutta, Education Secretary of
the Government of West Bengal, Shri J. N.
Mallick. President, West Bengal Secondary
Education and Dr.P.N. Bhaduri,

| took exception to the manner in which | the
Vice-Chancellor brought the Arm of M/s H.
C. B. S. Limited of Howrah in the University
without calling for tenders and gave them
the contract, i In the minutes of the meeting
it is i recorded that—even the yes-men—
they protested against it. In the minutes of
the meeting held on the 25th September it is
recorded that the contract should not have
been given without the prior consent of the
University authorities, proper authorities,
and the minutes show that the contract was
given through correspondence and there was
an attempt explaining away as to why
tenders were not invited. In reply to the audit
report Dr. D. M. Sen wants to make out that
somehow the contract must be placed with
that firm; that firm is supposed to have been
started by somebody in Sibpur college or
whatever it is. He is personally connected
with this kind of things. This gentleman, Mr.
A. C. Roy, was the principal of the Sibpur
Engineering College. Monies have been
spent like that—3 lakh 31 thousand.

Madam Deputy Chairman, the University
Grants Commission refers to monies being
given for construction of low cost housing.
According to this report, teachers' quarters
constructed out of the State and the Central
Governments' grants are to be treated as
"condemned”. That is how the funds are
being wasted. The teachers housed in the
lecturers' quarters are all dissatisfied and the
buildings are not habitable. An enquiry will
reveal that the low cost construction was
done with inferior material and the money
invested was totally lost. The readers'
quarters have yet to be utilised. All the
teachers are declining to move into such
badly constructed quarters. | should like him
to throw some light on the subject. The sum
of 1 lakh 90 thousand spent on the staff
quarters should be recovered from Dr. D. M.
Sen who falsely represented that the plans
and estimates of the low cost teachers'
quarters were duly sanctioned by Dr.
Kothari, Chairman of the University Grants
Commission. Documents
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in support of the statement could not be
produced before the audit. Here you find Dr.
Sen falsely represented that Dr. Kothari
sanctioned this kind of thing when he had not
sanctioned it in order to grab 1 lakh 90
thousand to be distributed by way of contract
to his favourites.

Madam Deputy Chairman, Dr. D. M. Sen's
second venture as Vice-Chancellor of the
Burdwan University was the construction of
the Experimental school building of the State
Institute of Science Education by drawing the
advance from the University funds. He made
false representation that funds would be
available for the purpose and directed the
construction of the building according to the
"plans and estimates" sanctioned by him
although he had no authority from the
Governing Body of the Institute Or from the
State Government to undertake construction
works without their prior sanction. The State
Institute building has been lying unused and
the unplanned construction was the product of
a purposeful game entered into with the then
principal. Mr. A. C. Roy, of the Bengal
Engineering College, Sibpur. Somehow the
contract must be placed with the firm owned
by Mr. A. C. Roy (H.C.B.S. Limited). A major
portion of the funds has been misappropriated
by inferior type of construction work. Kindly
listen to me. These reports are from the
University papers. | have got them here.
Therefore, please institute a proper enquiry
into this D. M. Sen's affair. Dr. D. M. Sen,
Madam Deputy Chairman, in West Bengal is
called "Travelling Allowance Sen", "T. A.
Sen", because he is always touring. When |
was speaking here he was In Australia. He
comes to Delhi very frequently to meet all the
big shots here for nothing. He has the habit of
touring and drawing travelling allowance all
the time. Not only that, he is using cars for his
private use. He is friendly, of course, with Dr.
Dharma Vira which is why he has got away
with that kind of things. There is a reference in
the report of money being spent  for
providing a guest

house tothe University | have

a story about it also here. . .

college

THE DEPUTY CHAIRMAN: You have
many of them.

SHRI BHUPESH GUPTA : Yes, too many,
too many. Falsely, Dr. D. M. Sen in the name
of a guest residence into a private lodge for
his friends and relatives. At the University's
cost his friends and relatives are merrily using
the same guest house. This is the guest house
we are having in Burdwan. The furnishing
costs of the Vice-Chancellor's quarter will
reveal that public funds had been mis-spent.
The Executive Council made critical
comments about the so-called guest house.
The University Grants Commission  should
find out this thing.

4 p.M.

Then, Madam, a reign of terror has been let
loose by this unscrupulous Vice-Chancellor.
He has in connivance with Shri S. M.
Chatterji, Registrar of the University, built up
a coterie of his own, and has built up a gang
of goonda-type students to terrorise honest
officials with assault, humiliation, waylaying,
etc.

THE DEPUTY CHAIRMAN: Mr.
Bhupesh Gupta, please summarise it.

SHRI BHUPESH GUPTA: | am
summarising, Madam. He is the man who is
responsible for creating mess in the Kalyani
University because he did things wrongly,
when he was Education Secretary. Dr. D. M.
Sen, who was the chief architect behind the
misdeeds of Kalyani University in connivance
with his brother Vice-Chancellor, Dr. S. N.
Das Gupta, has been thoroughly exposed by
the Enquiry Committee of Kalyani University.

SHRI A. G. KULKARNI: What are you
reading from ?

SHRI BHUPESH GUPTA: From my notes
prepared from a document of the University. |
can lay it on the Table of the House.
Therefore,
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[Shri Bhupesh Gupta ] Madam, condemn

this man who deserves to be
condemned.  But he is being patronised by
this Government.

Madarn, Deputy Chairman, what has

happened with regard to the meeting of the
25th of September is very very shocking.
(Time bell rings.) A decision was taken that
after the Audit Report there should be an
impartial enquiry into the allegations and
irregularities, how the contract came to be
given without calling for tenders, etc. Now
after the meeting was over, Dr. D. M. Sen
altered the minutes of the meeting and then he
said he would himself enquire into it, i.e. the
accused himself would be the person to
investigate into it. It was then pointed out to
him "You assured us that there would be an
impartial enquiry and we understood it to be
by a third party. How is it that the allegations
against you would be enquired into by you ?"

THE DEPUTY CHAIRMAN: Please wind
up now. You have taken more time than the
others.

SHRI BHUPESH GUPTA: | have not taken
more time. Anyway | am finishing it. Madam
Deputy Chairman, | have brought these things
to the notice of the Government again and
again but nothing is being done. | demand the
removal of Dr. D. M. Sen, a thoroughly
corrupt man. Unfit to become even a teacher,
he is made the Vice-Chancellor of the
Burdwan University, thus wasting the Govern-
ment funds. This thing is done to patronise
friends and relatives. He is insulting and
harassing the teachers and students : he has
started a kind of goonda rule there in order to
cover up his crimes. Madam Deputy Chair-
man, are we to run our universities as if the
Mundhras are running them ? This is my
question which | want him to answer. Why is
the Education Minister not removing this per-
son ? When the Audit Report of the
Government of West Bengal has passed so
many strictures against him. when all the
Calcutta papers have written against him,
when the teachers are demanding his
removal,

he continues to be there. If he is helpless, let
him say that he is helpless in this matter; then
we shall see what can be done to strengthen
his hands. But he cannot escape his
responsibilities. (Time bell rings.)

Finally, before I sit down, | must say that he
gave an assurance to us about it but nothing
has been done. When | raised this question
here, all the Members joined me on the basis
of the Audit Report that something should be
done. But nothing has so far been done and the
man is carrying on as before, intimidating and
terrorising the teachers and students.
Therefore | say that the hon. Education
Minister should really come down to earth a
little. His Ministry does not seem to be
competent at all, nor can it comprehend the
problem. I am not blaming the UGC because it
is not the function of that body to lay down
policies; they have given us some valuable
information and we can make use of that
information, we can examine it and find out
the drawbacks in the policies and son on.
{Time bell rings.) It is the Education Ministry
and the Government of India which are
failing.

Finally, Madam, | would urge upon the
Government of India and the Education
Minister to call a proper conference ; some
may be Members of Parliament and others
educationists; they can discuss things with the
representatives of the teachers and students
threadbare in order to settle this problem and
evolve a suitable policy. Madam, I suggest that
Governors should not be Chancellors of the
universities. Why Governors should be
Chancellors of the universities, | cannot
understand. Then it is most objectionable that
when the teachers and students asked the Vice-
Chancellor of the University not to attend the
dinner of Mr. McNamara, he defied the
opinion of the teachers and students and attend
the dinner in a shameless manner. He thus
provoked the students and teachers. (Time bell
rings.) Madam, penetration of the American
influence in the universities has become a
serious menace. | would
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like the hon. Minister to take up this matter
with the Home Ministry and proper
organisations of teachers and students to work
out a policy as to how to fight such
penetration of the American influence in the
universities in our country.

THE DEPUTY CHAIRMAN : That's all.
Mr. Puttappa.

SHRI BHUPESH GUPTA: Madam, if you
allow a discussion, do not make it a farce.
Madam Deputy Chairman, all the time you are
saying "Sit down. sit down". But | say these
things should be discussed fully in a single
report. If every year the discussion takes place,
I would not have to speak so much in one
debate. You can very well understand my
difficulty. You sometimes tell the Government
also. Why don't you criticise the Government
for it 2 Why should the Government compel
us to discuss two Reports at a time ? It is the
duty of the Government to nnd time, not our
duty.

THE
Puttappa.

DEPUTY CHAIRMAN: Mr.

SHRI PATIL PUTTAPPA: Madam Deputy
Chairman, in our country everybody, the
illiterate, the ill-informed, the uninitiated and
the unenlightened is an educational expert; he
has got something or the other to say about
education.

THE VICE-CHAIRMAN (SHRI M. P. BHAR-
GAVA) in the Chair.]

It is a complex problem that requires a very
wise handling, an imaginative and courageous
direction. The travails of higher education, its
perplexities and paradoxes all over the world
are too obvious to any casual observer; India
ic no exception. Eut the situation here is all
the more complicated because of the heavy
superstructure we have built on the shaky
foundations of an outmoded, ill-suited educa-
tional system. There is a yawning gulf
between what we desire and what we are
actually having. | am reminded of a famous
line. ..

SHRI BHUPESH GUPTA : Mr. Vice-
Chairman, if it is felt that | have taken
somebody else's time, let me say that | have
not taken anybody's time We are entitled to
half an hour. | have not taken more than that. |
think Mr. Mani should be allowed to speak ;
he should not be denied the right to speak on
the ground that some of us have taken his
time. From the Swantantra Party two
Members have spoken, from the Jan Sangh
two speakers, from our Party only one, the
SSP is not speaking.

SHRI PATIL PUTTAPPA: | am reminded
of a famous line of T. S. Eliot:

Between the idea
And reality
Between the motion
And the act

Falls the shadow.

The shadow endangers any real chance of
preserving the spirit of the community. We
have put too much in the bag of the
community and it appears that the community
is bursting at the seams. We have got to pre-
serve this community and bring it to a
meaningful direction. In our country there is
so much talk going on about student unrest,
and about tension. In a developing country
there is hardly any sphere where such tensions
are not found. It is very good to have tensions,
but it also requires great courage to resolve
them. It is a challenge that we are facing to-
day. In our country we do not have a sound
educational policy. Of course the Kothari
Commission report is the last word on
educational reforms but have we the courage
to implement it ? Some time back | remember
to have read that the Indian education has no
foundation. That is a famous quotation of that
celebrated educationist, Sir Ivor Jennings, who
was sometimes Vice-Chancellor of the
Colombo  University. In his book ‘The
Commonwealth in Asia’ Sir Ivor Jennings tells
us that India has no educational foundation.
He tells that if we go to the Indian villages, we
find people living in thatched huts. In those
villages, where people are living
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[Shri PatU Puttappa]

in thatched huts, we find primary schools
build wit mud, and in those villages where
primary schools are built with mud, we find
high schools built with bricks and on these
high schools built with bricks we find colleges
bulit with  concrete.  So Indian education
has no foundation. There is a large amount of

truth in it. The primary, the secondary
and  higher education do not  naturally
devetail into one another. They are a hotch-

potch transplant put together. It might well be
possible that the parent® body might reject the
issue.  We have therefore to find a happy
blend in all these types of education.
Primarily we are now concerned with higher
education. The U.G.C, no doubt, with its
limited resources, has done a marvelous  job
but there remains much to be done. The
number of universities is growing. | fear the
time has come when we have to put a
ceiling on the growth of the number of
universities. Ol course it is very difficult to
reconcile conflicting interests. On the one
hand we have increasing demand on
higher education. ~ On the other there is the
question of maintaining quality. When there
is quantitative expansion,  naturally quality
suffers But the UGC cannot sit back and
philosophise  that everything would be all
right in course of time. Unless somebody takes
up the issue, things cannot improve for them-
selves. The UGC should not satisfy itself
by giving grants. I am happy Shri
Bhargava, during his speech, referred to the
fact that the UGC has become a money-
disbursing agency but I feel the task of the
UGC is much higher than that. It has to
see that better educational standards are main-
tained and excellences are  maintained In our
academies. In our Universities what we see
to-day is, the lot of the teacher has been
bettered  considerably. Thanks to the
farsighted  policy  of Dr. Deshmukh, the
teacher community now enjoys a  certain
measure  of security. Their  economic
condition has vastly been improved butto the
same extent the standards in our academies
have not been improved. In most of the
universities we find  that

teachers are more concerned with fattening
their bank balances than about improving
their academic standards. It is not
uncommon to find teachers trying to inflate
the results  of their university. | am alarmed
at the number of first classes that we
are producing now. There was a time, half a
century back, when first classes were very
rare. Today the list oi first classes for outweigh
the lists of second or third class  students.
Does this mean that the  students  are
vastly improved or knowledgeable now than
the students half a century back ? | do not
subscribe to that view. We have to  improve
their standards.  There might be tensions in
our universities because mostly these
tensions are due to interference from outside,
be they from politicians or the
government but such interference must be
resented. The universities at any  cost
must maintain  their  autonomy.  While
speaking on autonomy, | stoutly refute
the contention of Mr. Bhupesh Gupta about
police interference in the university campuses.
University autonomy is one thing but
irresponsibility Is another. Irresponsibility
cannot be allowed to influence our students
to become vandals.  The universities are not
super States. They are part of the State.
So, while the question of law and order
arises, the police have to take such action.
Suppose when a building is set on fire, if
you say that unless a call comes from the uni-
versity the police should not enter it, then there
would not be anything left when they arrive on
the scene. For maintaining law and order
there should not be any compromise. The
State has to exercise its powers and see that law
and order is maintained. University autonomy
does not mean that the teachers are sacrosanct
or that they are not bound by any rules or
regulations.  Their task is  greater  than
what is envisaged in the Kothari Commission

report. They are to prepare the next
generation.  The teachers must try to give
meaningful education to our students. In

this task the UGC has to play a greater role.
Not only should they disburse money but they
should also try to  see that  every
university maintains certain academic
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standards and those minimal standards must
be maintained at all costs. | have personal
experience of some universities. | do not
know whether the UGC has given any atten-
tion to this aspect of the thing. In the
universities we care for the undergraduate
colleges. Why should not the UGC in a
similar way, care for maintaining excellences
in the universities ? They should have
periodical checks and see that standards are
maintained in every faculty, whether it be
Chemistry, Physics, Zoology, or any other
field of Humanities. Such a step, | feel, would
ensure better standards in universities.

The greatest problem that is bedevilling the
Government and universities is the influx of
students ; the number of students is alarming.
In our country, to enter college has become a
status symbol. Whether a particular boy is
capable of taking college education or no
seems to be no concern of the parents. They
want their boy or girl to get a degree. So for
them university education has become a status
symbol.

It is very difficult for universities
to maintain discipline. Discipline is a
thing that is not solely the responsibi
lity of the universities. It re
quires greater vigilance on the
part of the parents and the society at

large. Students do not require any
exhortation but they are in need of
better examples. (Time bell rings.)
I would take three minutes more.
THE VICE-CHAIRMAN (SHRI M.P.

BHARGAVA) : Two minutes more.

SHRI BHUPESH GUPTA : Tell something
about money; Mr. Morarji Desai is here. Ask
for more money.

SHRI PATIL PUTTAPPA : When the
Finance Minister is here the money would be
forthcoming  for  educational plants.
(Interruptions.) He would not be so niggardly
in regard to money for education purposes.
The University Grants Commission requires
more money for the development of labora-
tories and libraries. | would like to tell the
hon. Deputy Prime Minister and Finance
Minister, and the Educa-

tion Minister that more money should be
made available to build up the libraries in the
universities, and also laboraories. With
meagre funds we are getting fewer books and
consequently research in our universities
suffers and our knowledge is two years behind
the times, and it takes two years, for any latest
publication to reach India. We do not have the
money to purchase the books immediately
they are out. So more money should be made
available to the universities.

| was referring to put a ceiling on the
number of universities in the country. There
are almost eighty universities now and they
do not require further expansion, Before we
build up other universities we must try to care
for the existing universities. In many
universities we find. . .

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : Mr. Puttappa, it is time to
wind up.

SHRI PATIL PUTTAPPA : . . . that the
authorities are not so receptive, as they ought
to be. Consequently it has added to student
unrest. The students feel that they are isolated
and the teachers are not identifying
themselves with the aspirations of the student
community. So the students require to be
guided properly. The students, while
demanding greater attention to some of their
pressing needs, should not agitate over the
courses of their studies, should not agitate for
the type of examination, should not agitate
over what minimum percentage of marks in
examinations they should have for passing.
Also, they should not agitate over academic
standards. It is the duty of the universities to
maintain these.

While congratulating the University Grants
Commission on the splendid job they have
done, I would plead with them to implement
the promise held out by the former Education
Minister, Mr. M. C. Chagla, about establishing
a Central university in Bangalore. While
inaugurating that university we agreed with
the then Education Minister in Mysore that
the
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[Shri Patil Puttappa] Centre would have all
sympathy and it would see that the university
is established in Bangalore before long. |
would like the present Education Minister, Dr.
Triguna Sen, to take this hint and see that the
Central university is established in Bangalore
so that the people in South India may feel that
their demands are also being met by the Union
Education Ministry.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : That will do, Mr. Puttappa.

SHRI PATIL PUTTAPPA : One word and
| would be done with.

The way some of the Central Government
universities are run in the north, namely, thje
Delhi  University, the Baanras Hindu
University and the Aligarh University, they
are not models, 1 am very sorry to say, for
other universities to emulate.

SHRI BHUPESH GUPTA : Still you want
one.

SHRI PATIL PUTTAPPA: | want the
Education Minister to see that they become
models so that others could copy them.

SHRI BHUPESH GUPTA : The model Is
Bangalore ?

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : That will do. Mr. Banka
Behary Das.

SHRI BANKA BEHARY DAS (Orissa) :
Mr.  Vice-Chairman, the Radhakrishnan
Commission went into various aspects of
higher education in our country. And then the
Education Commission came, which went into
the whole spectrum of education, heginning
from the primary stage and going up to the
post-graduate stage. But | am sorry to say that
most of the recommendations of these two
Commissions have been kept in cold storage,
as a result of which, every now and then,
when we discuss about the education policy,
or the U.G.C, report, we are compelled to
again go back to the recommendations of the
same Commissions. Sir, in spite of many of
these recommendations, which are absolutely
necessary to be implemented in our country |
think there are two obsta-

cles in our path.  One obstacle is lack of
resources.  Of course we know that in our
country the percentage that is spent for
education is very low. According to the
report of the Education Commission, in
1950-51 we  were spending about 1.2 per
cent, of the national product for education
purposes, and in 1965-66 we were spending
hardly 2.9 per cent. So with these meagre
resources that We are spending for education,
beginning from the primary stage and
going up to the higher education stage, it
is not possible to keep up such standards in our
country which are absolutely desirable. But the
greatest obstacle in the path is the lack of will
to act. In spite of many of the fine
recommendations of the Education
Commission and the Radhakrishnan
Commission,  the  universities and the
University  Grants Commission have failed to
implement many of those aspects which they
were expected to do. The standard in higher
education is falling. The content and
quality is absolutely  inadequate, not only
for the present needs but also for future
requirements, and if you compare the quality of
our education with that in other countries, then
the gap that was existing in getting gradually
wider. Sotheseare a few aspects which
the University Grants Commission should
look into. But I am sorry to say, as the
Education Commission in their report have
stated, that most of the educationists in  this
country have been so used to this miserable
state of affairs that there Is no reaction in their
minds, and they have failed to notice the
poignancy that is evident everywhere. That is
why, in spite of the fact that many prominent
educationists are there in the U.G.C, and in
some of the universities, and in spite of the fact
that our Union Education Minister is such a
prominent educationist, the inertia among
the educationists in  our country has
developed to such an extent that there is
absolutely no will to act, and there is no will
even to implement many of the recom-
mendations that have been laid down.

Mr. Vice-Chairman, Sir, there are two
aspects of higher education that the U.G.C,
was expected to look after.
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One was the standard of education in the
field of higher education, and the second was
the research aspect of education. After all,
universities have no meaning if they only
teach a few students and prepare them for
some jobs in the Government or in the
industries. Not only are they expected to give
higher education of a very high order ; they
are expected also to create an atmosphere in
the universities, which should be research-
impregnated. But | am sorry to say that up
till now the expected high standard is not
being kept up, and the aspect of research has
been absolutely neglected, what to speak of
creating a research-impregnated atmosphere
in the universities ; in many of the univer-
sities we find that absolutely no research
work is being done. For that purpose the
Education Commission thought that because
of lack of resources we should select about
five or six major universities in our country
so that they can serve as demonstration units
for all the universities that are growing like
mushrooms in our counry but I am very
sorry to say that up till now neither the Edu-
cation Ministry nor te U.G.C, has been able
to select five or six universities in the
country where a high standard of higher
education can be maintained and a research
atmosphere can be created. Since the
Education Ministry and the U.G.C, have
failed to create such an atmosphere even in
five or six major universities in the country |
do not think in this way we can create an
atmosphere in wihch a higher standard of
quality can be maintained.

Mr. Vice-Chairman, Sir, in this con-
nection | am reminded of the famous book
of John Gunther which was published about
five or six years back about Soviet Russia.
When he completed his book about Soviet
Hussia. the talk of sputnik was in the air at
that time. He wrote the Introduction after the
completion of the book and there in the
Introduction he said that while the Soviet
Union could send a sputnik into the air,
America with all its resources and research
programme could not send a sputnik into the
air

up till now only because whereas in the
Soviet Union education is science-oriented,
in America  education is absolutely
general-minded and is not science-oriented.
There  he advises that in the present days
when we want to compete with others, when
we want to keep pace with others in the world
we have to see that education is
science-oriented. If that is true for
America it is more true for India today but I
amsorry to say that if you look into the
curriculum in the country beginning from
primary education to higher education we fail
to see thai type of urgency in our education.
That is why the gap that was existing about 20
years back between the developing countries
and the  developed nations, between India
and some of the developed countries of the
west, instead of being bridged is  gradually
widening and here comes the duty and
obligation on the partofthe U.G.C, and
the Education Ministry towards the nation and
here again | have to say that unless the U.G.C,
gives much more attention to the research
aspect in  education, unless the U.G.C, selects
five or six universities in the country to make
them demonstrative units so that other
universities can follow them, so that an
atmosphere of research can radiate from
those  demonstrative  units, | think the
U.G.C, will be failing in its duty.

Here, Mr. Vice-Chairman. | want to refer to
the horrible aspects of the Central Universities
because the Central Universities in the country
begin-ing from Aligarh to Banaras are work-
ing in such a manner that they have failed to
be demonstrative universities. That fs why the
U.G.C, and the Education Ministry ought to
select five or six Universities in the country
where they can give more attention and
maintain a higher standard of teaching and
also maintain an atmosphere where research
work can be done where, our scientists can get
a proper atmosphere to develop research in the
country. In this connection | am one with the
opinion that we should not open the flood
gates of our universities for all types of
students but  the difficulty s that
unless
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[Shri Banka Behary Das] our secondary
education is diversified unless we create
technical institutions in the country so that
students of low calibre can be diverted to
those institutions so that they can find a better
living in this world, we cannot solve the
problem of crowding in our universities. This
is the difficulty that the Education Ministry
has to solve and unless they create that
atmosphere they will always be under the
pressure of more and more students of low
calibre crowding our universities. So | want to
plead here and request the hon Minister,
though resources is a problem in our country,
unless this aspect is tackled we will always be
getting pressure from all the States to establish
more and more universities even though they
do not conform to the minimum standard that
the U.G.C, has laid down.

Here | also want to say something about the
autonomy of the universities. | am very happy
that whenever we ‘discuss about it the
Education Minister always talks about the
autonomy of the universities and he wants to
maintain it. We are very happy that he
professes it here but | want to know irom the
hon. Minister whether the autonomy of the
universities has been maintained in the
different States. | taow even now in our
country there are many universities where the
Chancellor is the Education Minister of the
State. | know also two years back when we
debated the Andhra affair the Andhra
Government wanted to pass a law to have
some power over the universities. That
tendency is there. 1 want to know from the
Minister whether the model Act that the
University Grants Commission prepared and
circulated has been accepted by the different
STates in the country because unless the
autonomy of the universities is guaranteed in
the statute also—and also in action | agree—I
think interference in the university affairs will
be there everywhere. That is why | want to
know from the Minister when he replies
whether that advice of tfie University Grants
Commission has been accepted

by the States, not only mere acceptance but
by action in the form of passing legislation in
their own States.

Here the Minister talks of interference by
political parties in the affairs of the university.
| agree there is a certain amount of
interference. | also agree with many of the
educationists of the country that the university
campuses should be free from political
conflicts. | also agree that the atmosphere in
the university campuses should be maintained
in such a way both by the students and by the
teachers as well as by the Vice-Chancellors—
whether it is Burdwan University or any other
University—so that an atmosphere of sanctity
prevails there. Then there will be no opportu-
nity for others to interfere in their affairs.
Though | do not want that political parties
should intrude into the campuses of the
universities in the shape ol political action, |
say they have every right to go ter them, edu-
cate them politically and create an atmosphere
for political parties. | would concede that right
and | say that right should be maintained and
the Government has no right to interfere in
that. Here | want to say that the interference is
more from the Government side and the
interference is more from other quarters also
and | would request the hon. Minister to look
into this aspect that in many of the
universities, whether there is political
interference or not, there is too much of
interference from the Government and there
has been demand by some of the State
Governments to amend the University Act so
that they can interfere more. Whenever they
create some Chairs, wherever they give some
grants to the universities they take some
undertaking from the universities that the
universities will funcion according to their
wishes. All these problems are there and un-
less the U.G.C, is very strong about these
things, unless the U.G.C.'s model Act is
followed by every State and every University,
I think there will be enough scope for
interference from many other quarters also.



1841  Reports of University Grants [28 NOV. 1968] Commission for 1965-66 and 1966-67 1842

Now, I want to refer to one aspect only and
that is the examination system in the
universities. |1 know the various Commissions
have said that the way we are conducting the
examinations we are creating a condition in
which we find that there is too much of
slackness in teaching during session time and
there is too much of strain during the
examinations. If the U.G.C, wants to keep up
higher standards of teaching | want to know
from the Minister whether the U.G.C, have
applied their mind to this aspect «f the
problem. Have they tried to see that there is no
slackness during "the session time ? Have they
tried to see that teaching is not too mechanical
in the universities ? | thirUt that this aspect has
not been properly dealt with by the U.G.C, up
till now. | want to advise the U.G.C, through
the Education Minister that unless the
examination system is completely changed

SHRI M. N. KAUL (Nominated) : Why
not abolish it altogether ?

SHRI BANKA BEHARY DAS: . . . unless
the system of semesters is introduced, unless a
system is devised whereby there will not be
this slackness at one time and too much
pressure at another time, | am afraid our goal
of higher standard of teaching will remain a
goal only and will neVEr be achieved, within
one minute | want to conclude. Teaching in
the universities also has become mechanical as
a result of which the relation between the
teachers and students is not as happy as it
should be. In some universities where the ratio
between the teacher and the students is still
small, happier relations could be maintained.
Where a higher standard of teaching is there
and the teaching is not mechanical, the
teachers can individually get the same amount
of respect from the students. | know that most
of the student unrest in many other countries
is not only because of affluence but because of
the fact that their own students nowadays feel
that they have become more mature anfl they
have less to learn from fheir teachers, because
the teachers in the universities

have not tried to keep themselves abrest with
the changing circumstances, nor with the
knowledge that has been inducted into the
eductaional field. It is too mechanical. They
completely depend upon textbooks which
have been written one decade ago. Everyday
science is advancing at such a rapid speed that
some talented students learn much more than
their teachers. If the atmosphere in the
universities are not improved, if teachers also
do not try to be abreast of times, then | think,
the respect for the teachers is bound to be less.
This is one of the reasons why the students
feel frustrated. They feel they have less to do
inside and more to do outside. With these
words, I think that the U.G.C. consists of very
important educationists of our country, but as
| said earlier they have perhaps developed a
certain amount of inertia because of which
they have failed to appreciate the dimensions
of the problem that has confronted us.

SHRI ARJUN ARORA (Uttar Pradesh) :
Mr. Vice-Chairman, education and health are
the two important needs of any civilised
society. Unfortunately in our country these are
the two most neglected subjects. Everytime we
discuss education, the Minister of Education
comes forward with two stock replies for all
the maladies of education in the country and |
am sure Dr. Triguna Sen will repeat the
performance. Firstly, they say that education is
not a Union subject. It is not even in the Con-
current List. Secondary, one and all Education
Ministers say: What can | do ? The Finance
Minister gives no fund for education, because
the Finance Minister in this country is always
callous to education. | am sure the
Government is one and the Government
cannot change the Constitution and bring
‘education’ in the Concurrent List. Just now the
Government can certainly see to it that a
proper amount of the national income is spent
on education. The Central Government is the
biggest distributor of wealth in this eountry. It
gives money to various States and it can
certainly see to it that the money earmarked
for
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education and given to the States is used for
that purpose. But the Central Government
itself, the Education Ministry itself, is not on
very sound footing. Speaker after speaker
today has pointed out the pathetic state of
affairs in the Central universities. When such
is the position of universities under the direct
charge of the Central Government, we can be
sure that the Government will not be in a
position to exercise a healthy influence on the
States.

One big lapse of the Ministry of Education,
as far as higher education is concerned, was
pointed out by Mr. Akbar Ali Khan yesterday.
viz., the failure to establish the Jawaharlal
Nehru University in New Delhi. | need not
repeat the arguments in favour of that
University which were advanced by Mr.
Akbar Ali Khan. | only support his demand
that early steps be taken to establish that Uni-
versity, which is late by at least two years. |
am told that one of the reasons why the
University is not established is the
Government's inability to find a suitable Vice-
Chancellor. Now the Education Minister
himself was a wvery successful Vice-
Chancellor. He can easily combine the two
functions and | am sure Parliament, in the
interests of economy, will make an exemption.
So, the absence of a suitable Vice-Chancellor
should not hold up the establishment of this
University, particularly when we have a
successful Vice-Chancellor presiding over the
Ministry of Education.

One of the serious development in our
University has recently come to light ana that
is the American penetration ot Indian
universities. The exposure of CIA in the year
of Grace 1967 has revealed that CIA uses
Indian universities as it cover. The extent of
American penetration in our universities is
such that in Delhi University for example
Indian law—Indian criminal law and Indian
civil law—is not taught by Indians. We do not
know our own law. An American visiting
professor is teaching Indian civil law.

SHRi M. N. KAUL : That must be in

addition.

SHRI ARJUN ARORA: This is the state of
affairs today. The Soviet history in Delhi
University is taught by an American-trained
teacher, the Arab history is also taught by an
American-trained teacher, perhaps because he
could not go to Israel. Do we want to hand
over our universities to the Americans for
some money ? This is the development in the
Delhi University which is, unlike Burdwan.
under the direct charge of Dr. Triguna Sen.
This development in Delhi University has
come about with the announcement of the five
million dollar assistance by the Ford
Foundation. Approval for this has been given
by the Government of India to the Delhi
University. By promising or dangling a purse
of $ 5 million the Americans have really
cornered the Delhi University, and all the
development of the Delhi University today is
being planned not by the Ministry of
Education, not by our compatriots, but' by
Americans, and the chief American adviser in
the university planners is one Mr. Patricks.
This Mr. Patricks has admitted that he once
belonged to the C.I.A. But he says that he is so
much in love with the Delhi University that for
the sake of working for the development of ths
Delhi University and planning its ten-year
development he has severed his connections
with the C.1.A. Not even the most gullible fool
will believe that Mr. Patricks has fallen sQ
much in love with the Delhi University. In our
own capital the only university of Delhi is
being literally run not by the Vice-Chancellor
but by this Mr. Patricks who, there is no doubt,
still belongs tb the C.1.A.

Last evening the Education Minister was on
the air. He was-meeting three leading
journalists, and one of the reasons for the
student unrest which he mentioned was rather
alarming. He said there is student unrest and
indiscipline because students have no future
prospects. | want to know : why does his
Government not create conditions in which
students who go to universities will have rosy
prospects? He particularly mentioned arts
students in:
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words which, as a student of arts and
humanities, | found rather depressing, and |
remember they came not from an educationist
but from an engineer. They smacked of
professional jealousy. Does Dr. Triguna Sen
imagine a society in which humanities will not
be taught ? Does he want to close down arts
colleges ? What will be our civilisation if our
students who study history, economics,
political science or philosophy are told to go
home ? | am sure, Mr. Vice-Chairman, much
more has to be done about university edu-
cation than is being done by the Education
Ministry and the  University  Grants
Commission.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : | have the names of four hon.
Members before me yet. If the House is
prepared to sit for about half an hour more, we
shall give them ten minutes each.

AN HON. MEMBER : On Monday.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : Let us carry on. Mr. Mani.

SHRI A. D. MANI: Mr. Vice-Chairman,
we are considering these two belatedly
submitted reports of the University Grants
Commission in the background of the tragic
disorders which had taken place in the
Banaras and Allahabad universities. My hon.
friend, Mr. Arora, referred to the broadcast
talk of Dr. Triguna Sen. | would like to start
my speech with an observation made by Dr.
Triguna Sen regarding the defeat of the Indian
Hockey Team at Mexico. He said it was the
invasion of politicians in the field of sports
which had led to the defeat. This is the
opinion of a large number of persons, and Dr.
Sen'’s solution for this is to activise the Sports
Department of the Inter-Universitv Board.
Since this is a matter with which all of us are
concerned, | hope that Dr. Sen will throw
more light on i: when he replies to the debate.

I would like to go on to another
observation in a different context. | would
like to draw the attention of the hon.
Education Minister to some of

the statistics supplied by the University Grants
Commission. While there has been a
significant increase in the number of medical
colleges, there are few dental colleges in the
country at the present time ; there are only
about eight dental colleges, and Members are
aware that to get an appointment with a dentist
in one of the Government hospitals is more
difficult than to get an appointment With the
Prime Minister in the Parliament Housp. It is
extremely difficult to get an appointment with
a dentist. 1 would like the University Grants
Commission to give its attention to the need
for starting more dental colleges in the
country. Nobody has studied the subject so far
and | am bringing it because dental care is
getting more attention from the numerous
families in the country, and at our age we have
got to think of dental care, and | would like to
suggest therefore that the University Grants
Commission should give adequate grants for
this.

DR. TRIGUNA SEN : For how long my
hon. friend is discussing education ?

SHRI A. D. MANI: Because it comes under
statistics. The statistics say that for dentistry—
| am referring to the 1965-66 report—there
are only eight colleges. In this context | am
mentioning.

I would like to go on to some other points
raised in the report. At present the University
Grants Commission does not have control, as
it had in the past, in respect of foreign
exchange available to it. They have to secure
the permission of the Ministry of External
Affairs and the Ministry of Finance before
dealing with their own foreign exchange
reserves. This has been mentioned by the
Commission in its report, and in the interests
of educational autonomy | feel that the
University Grants Commission must have
access freely to its own foreign exchange
reserves. It must be in a position to elicit funds
from the various foreign Foundations which
are willing to help education in the country. |
do not agree and do not share the fears of my
friend, Mr. Arora, who feels that this will lead
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to penetration of American capital in the
field of Indian education. | feel, therefore,
that the autonomy that the University Grants
Commission had in respect of foreign
exchange reserves should be restored.

Sir, a reference has been made in the
debate to students' unrest, and Dr.
Triguna Sen last night made a very
astonishing suggestion to which a reference
must be made on the floor oi the House,
because he does not speak so freely on
the floor of the House as he speaks to
newsmen. | must say it was a very good
broadcast and we enjoyed it.  What he said
was that students should be nominated to the

Academic Council. Somebody asked
hirn the question, one of the
newspapermen asked him  whether they

should be elected.  He was quite clear on
that point that they should be nominated or
selected on the basis of their performance in
their  studies. This is a very interesting
idea. But | would like to ask Dr. Sen
whether it is not a fact that the students will
get contaminated by university  politics.

Students are already in the vortex of
politics. If they go into the university
Court or Academic Council—some
of the teachers are adept politicians

better than those who come to Parliament—I
ask him whether it will not introduce a
dangerous element of interference in the
field of education by getting students
elected ox nominated or selected to the Aca-
demic Council or Executive  Council. |
feel that students should be kept away
from the management of universities. |
believe in the very old-fashioned way
of 'GurukuP that we try to give a system of
education which we think will serve the needs
of the country, and there should be no intro-
duction of students at any level of
academic control in respect of education,
and | do not share the hon. Minister's
views that this might lead to an alleviation
of student unrest.

5pP.m.

The University Grants Commission in its
Report has referred to  grants

given for students' homes. | believe some
lakhs have already been given for the
construction of students' homes. But here in
this connection | would like to say that in spite
of all that the University Grants Commission
has done, student unrest has been growing in
this country, and not lessening. This is a fact
which the University Grants Commission
would fully and readily acknowledge that
there has been no effective solution to student
unrest.

Sir, there has been a very revealing article in
the Link Magazine two weeks ago to which |
would like to draw the attention of the hon.
Minister, where the writer deals with the
student unrest in the Allahabad University. He
points out that in the Allahabad University
there are two camps, the religious camp and
the secular camp. Also there is a third one, the
camp of the erudite, the Barnett's Restaurant
Group. Now, there are various levels and it is a
very revealing study of the student unrest. And
what it comes to is that many students who go
to the colleges are without books, without
adequate money, and this is . . .

SHRI A. G. KULKARNI: You are reading
the Link Magazine to a knowledgeable person
like Dr. Triguna Sen?

DR. TRIGUNA SEN: 1 am not a
subscriber.
SHRI A. G. KULKARNI: He is a

knowledgeable person.

SHRI A. D. MANI: As one who has been a
student just one or two years before the student
unrest in the Civil Disobedience Movement in
1930, | feel that one of the ways in which we
can try to alleviate student unrest is to have
better teaching in the colleges. Surprisingly,
there is much less student unrest in the
missionary colleges run by Christians than in
other colleges. This is a fact which is known
all over the country. There must be some
system of moral discipline in the colleges
which our secular universities and secular
institutions lack at the present time. And | hope
that the ion. Minister for Education would try
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to find out from the Christian missionaries
how they are able to control the student
situation in their colleges.

My friend, Mr. Banka Behary Das, made
a reference to the overhaul of the
examination system or to the review of the
examination system. An article appeared in
the Statesman about something done at the
Calcutta University. It is a very short extract
I am going to quote. The Calcutta
University, for instance, has been ex-
perimenting with it—

"The students will apparently be given
a printed form, on which they can record
whether any of the questions contains
misprints or cannot be answered within
the time allotted; whether extra time will
be allotted for filling up the form does not
appear. They will also apparently be free
to indicate to the university, by this means
or otherwise, which of the questions are in
their judgment "stiff", "ambiguous", "out
of syllabus" or "above standard".

This has appeared in the Statesman of 7th
July, 1967.

Sir, students do not believe in the
examination system by and large, and the
time has come for the Minister and the
University Grants Commission to evolve a
different system of education through a
different system of testing the candidates'
capacity. | would like to say here as a
journalist that we tried to take a Professor of
Political Science on our paper. We thought
that he would enrich us by his writing. But
he himself left us saying that he could not fit
into the newspaper. He was not able to come
up to our standards. We tried a Ph.D. We
found him lacking. Somehow, when all
these academicians, erudite men, are faced
with practical problems, they have no
solutions. They can narrate events. They can
size up the background of a question but in
giving solutions, their minds are not alert.

SHRI M. N. KAUL: Mps also.

SHRI A. D. MANI: My hon. friend, Mr.
Kaul, says that it applies to MPs also. | quite
agree with him. We ,are very good at narrating
events, in sizing up situations but not in giving
solutions. The University Grants Commission
should set up a Committee to go into the
examination system completely. | would like
rather the students take the books to the
examination hall and be given problems to
answer instead of finding out whether they
have got a very good memory and remember
facts in the proper sequence. That is not
necessary for the examiners to find out.

I thank you very much for giving me time
in this protracted debate. | do not want to
stand in the way of others having their right to
speak.

DR. (MRS.) MANGLADEVI TAL-WAR
(Rajasthan) : Mr. Vice-Chairman, Sir, if any
field has suffered after our independence, it Is
the field of education. We did not see whether
the future citizens, the future generations, of
India are trained and cared for-We have been
so busy in administering our country—the
problems were great, but education has been
terribly neglected. | would like to congratulate
the Union Education Minister for at least
putting education on the map of India, before
the Government and also before the people.
He at least has suggested some national policy
and also that 6 percent of the National income
should b, spent on education. How much he
and hisr Government would be able to
implement the good decision is another matter.
At least, an effort should be made.

Sir, we are now passing through a very
critical time; that is so in education also. Our
universities have grown as somebody said, like
mushrooms. They have grown very rapidly.
Their number at the end of the Second Five
Year Plan was 64, now it is 80. But there has
been ny increase in the staff proportionately.
There is no scope for the students to play.
There is no hostel care or care for providing
amenities. It is really , matter of great shame
for our big country that
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in the international sports we have not even
been able to secure one gold medal. It really
indicates the deterioration in every sphere
where our young people are concerned, and
also. ..

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : Are you not content with
the bronze medal ?

DR. (MRS.) MANGLADEVI TALWAR:
Women are very much neglected in our
country. Also, there is no mention separately
in the Reports about women's higher
education. Therefore. | would bring to the
notice of the Union Education Minister and
the House the need for expansion of higher
education for women. | will just quote a
little from page 313 of the Report of the
Education Commission. It says—

"There is a prevailing view that itis no
longer necessary  to give special
attention to women's education at the level
of higher education since women are taking
advantage of it in increasing numbers
adequate to the needs of society.
Shortages of educated women available
for taking up positions of directional
and organizational responsibilities in
various professions and occupations,
however, point to the need for special
efforts to expand women's education at the
college and university stage. The figures
of comparative enrolment of men and
women students at the higher  education
stage reveal that the proportion of
women students to the total enrolment in
Indian Universities was about 13 per cent in
1955-56, about 17 per cent in 1960-61 and
about 21  per cent in 1965-66. Thus,
in one  decade  the proportion has
increased from 13 per cent to 21 per cent
and at present the proportion of women
students to men students is 1:4 while our
population is really 50:50. This propor-
tion is not in keeping with the changing
needs of Indian society nor with

the needs of economic and social
development. We feel that in view of these
needs, the proportion of women students to
the total enrolment at this stage should be
increased to 33 per cent during the next ten
years to meet the requirements for educated
women in different fields."

There should be more colleges lor women
an<j there should be no restriction on the
admission of women students to the co-
educational colleges.

SHRI G. A. APPAN (Madras) : Mr. Vice-
Chairman, Sir, on a point of order. Is there
gooirum in the House 7 We are only 14.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : | am prepared to adjourn the
House but then you will not have your chance
to speak. It is for you to decide.

SHRI G. A. APPAN: | leave it to the Chair.

DR. (MRS.) MANGLADEVI TALWAR
. Sir, there are two special needs for women
students. One, hostel accommodation should
be adequate and should provide necessary
amenities. Second, although the education
of women has taken some importance in homes
yet the parents cannot  or  do not want to
spend on women's education. Their
scholarships should increase in number.
There is no doubt that there are many States,
and Rajasthan is one of them, where college
education is fiee from women up to B.A.
But there are not adequate numbers of
colleges for them.  There should be sepa/rate
colleges for  them. Although separate colleges
for women are not favoured in modern
thought, yet considering the social and cultural
background of the different States, it is
necessary that separate women's colleges
should be opened, not only for arts subjects
but also in other fields like science
and technology. There is great need for these
special fields and women can work and they
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do take part in large numbers. Medicine is one
ol them. We have not yet oeen able to provide
lady doctors to many villages or rural areas
because there is dearth of trained lady doctors.
There is need ot trained nurses. Similarly, in
the social welfare and the education fields also
they are coming forward in large numbers.
Therefore, it is necessary to take into
consideration the need of higher education for
women. | would urge upon the Q-G.C. and the
Union Education Minister to pay special
attention to this section of the society. Thank
you.

GIPN-52 Rajya Sabi>a/68—13-5-69—750

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA) : The question of quorum has
been raised. | have no other alternative but to
adjourn the House. The Minister will reply on
Monday. The House stands adjourned till
eleven tomorrow.

The House then adjourned at
fourteen minutes past five of the
clock till eleven of the clock on
Friday, the 29th November, 1968.



